
Second iloor, 
Cornercial Complex, 

Indirànagar, 
Bangalore-38. 
Datédi T JAN1994 

APPLICANTS:-Sri.G.R.Rangadhacnaiah and Others 

v/s 
RESPCX'1DENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,iNo.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Rqad, 
Kaloor,Kochi-682017. 
Sri.P.Shivari Pillai,Advocate,Grasss House,Monestary Road, 

arikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELD0i- iA00,112,Nungambakkam high Road, 
Madras-600 034. 

Chairinan,Railway Board,Hail Bhavan,New Delhi. 
60 	The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 

The f9eneral Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9° 	The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,r2,Mangalanagar,Saflkey Road Cross, 
Bang alore-52... 
Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 
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SUBJECT:- Forwarding of copies of the Oiders passed by 

the Central Administrative TribunalBangalore.. 
-x-x-x-x-. 

Please find enclosed herewith a copy of the ORDE1-

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,19930  for further necessary action. 

DEPUTY REG1STEAH(J) 
TVJ 

 J  
UDICIAL BRANCHES. 

grn* 

I 



O.A 
- - 	-- 

THURSDAY, THIS THE 16TH DAY DI DtCEFIBER, 1993 

SHRI JUSTICE V.S.1ALIMATH 	•,•. CHPLIRMAN(J) 

SHRI JUSTICE P.K.SHYAMSUNOAR 	.... VItE CHAIR1AN(J) 

...SHFIM.. RA11AKAISHNN 	 .... IIEIIBER(A) 

 Sri C.R7Rangadhamaiah, 
5/0 Sri Range ish, 
aged abàüt 68 years, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanareyakenahalli Taluk. 

 Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subremanyaiah, 
aged about 69years, 
Retired Guard—A Special, 
Ch-70,6th 11ain,Saraswethipurrn, 
fysorb 9, 

 Sri 11.N.Nareyana Setty, 
5/0 Sri K.flunisuamaiah, 
Retired Guard—A Special, H 

2003/2,Rajkemal Street, 
ilysore-1 

 Sri B,J.Nagarejeiah, 
5/0 Sri Jayapale Nayanar, 
Retired Guard—A Special, 
158, 	Shankaraneger, 
J.B.Kaval, 	Bengalore-560 022 

 Sri K.Seshedr.i, 	s/o Sri Krishna, 
8hatta, aged about 69 years, 
Retired Guard—A Special, 
92, 	Lekshmipurarn, 	Arsikere. 

 Sri I1.Channabasavaiah, 
51.0 Sri Mada.pa,aged-about 69 years, 
Re4d Guard—if Special, 

47ain Road, 	6thcross, 
- 21 

Il f  K..S?&nivasechar, 
YSri\.enkata1'emachsr, 

abduj69 years, 

\ V2.  

own -  577201 .... 	Applicants 

Contd./— 
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I. 'Sri Shiveswamy, 5/0 SriT. 
u.rgechalam. Pillal, 	aged 
about 69 years, Retired 
Driver-h Special, 44,. IX 

- Majn, 	Meáes Block, 	Nu 
Bamboo BeZar, llysore-21 S  

946 -  Sri  J.N.Pharoah, S/a Sri 
Pharoeh, 'Retired Driver-P 
Special, 	2355, 	I Mains 	II 
Cross, 	K.G.Koppal, Chamarco- 
-puram, 	Mysore, 	- 

• applicants 1 ±0.9 in 
 Sri R.JaMahedevan, 

Oj,Nos.395'to 403/91 

/O R.Jeyaram, 
aged about 67 years. 
Guard 	tft SpecIal (Retired) 
residing at No.1571 	XVth Cross, 
Nagappe Block, 	SriaThpurarp, 	-- 
Bangelore - 560 01 21 '  Ppplicant 10 in D.A. 

No, 57/90 

 Sri R,Sh1ajah 
Retired Ruerd 	Special, 
and •resjdjn 	at No.1153, 
'Sri Raga , 	II Main Road', 
S.N.Colony; 	Yeshwarithpur, 
Bengelore - 560 022, 	: 	, Applicant 11 in £1.A. 

No.416/90 	 ' 

 Sri Pepanna, 
5/0 Nethevedu, 
aged about 63 years, 
Driver Passenger r1R448, 
Southern R-eiluey, 
Ba.ngalpre City(Retjred) 
No.5/I9, Backside of 
Muriiswàra Temple, 
Bhuvariesuainagar, Megadi Road, 
Bengalore - 23. 

Sri Ghouse Mohie 
/o zeen Mohideen, 
aged about 63 years, 
Driver Passenger MR 238, 

uthern Railuay,Bangalore City, 

K873/D 
etired) C/a Noor Ilohamed, 

.,. Railway Qua,rter, 
'Ieswanthepur, B.angaiore -22. 

Sri D.John Peter, 	- 
S/c Dpraiswamy,  
aged about 58 years, 
brirer Goods fIR 612, 
Southern Railway,. 
Yesuenthapur (Retired) 
No.62, III 'Cross, I Sag, 

4t_fikllpuram, Banga1be 	21 ...tPPL]:CRNTS 

.Cont, I- 
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15. Sri t1anicksm, 
S/u .Laksrn'enpe, 
aged ebout 60 years, 
Driver Passenger MR 414, 
Southern Railway, Arsikere,. 
(Retired), No.286/h, Ith Cross, 
Bangalore - 510 121, - 

Narayena, 
Vo Nyathavadu, 
aged about 72 years, 
Shunter 'MR '27$, 
Bangalore City, SDuthen Railway, 
(RBtired) No.53 c/o NaWaz &tore 
ltth Cross'Magadi Road, 
Bangalore - 23, 

 Sri M.S,Suseinathan, 
5/0 Mer1stsmy, 
aged about 12 years. 
Drlve± Passeri,ei' MR 475, 
outhen Railway, Yelehenke, 

• (Retired)C/o P.h.Joseph, 
• 45/R Old Railway Querteré, 

Yeswanthaur, Bangalore 	22 

1 Sri Sid1gih, 5/0 Siddeiëh Cowa, 
aged 62 yia.rs, 	ie&el.lsaistart 
11R 523, Southern Railway 
BanqalQra City, 	(Retired 
No.58, 	I Cross, 	3rd Main Road, 

21. Ramachandrapuram, Bangalore - 

19. Sri Kedirvelu C.R.Y.  

5/o C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 124. 
Southern Railway, 	Harihar,. 
(Retired), 	No.32/2, 	I Main Road, 
I Cross, Oklipuram, 
Bangalore - 21. 

21. Sri Gularn Dastagir, 
S/o Md.Ghouse, 
aged about 69 -years, 
Shunter OR 597, Southern Railway, 
Yeswanthapur (Retirei) No.31' 

Star Building, Darga ['lohalla,, 
anine6erjr ckd Mac!ras Road, 

re - SIQ. Ill. 

unte. 

° 
, Sh4 
' 

ttlaheed, 
Heef, aged 67 years, 

539, Southern Railway, 
3•  Centcninen€(Retire) 
.h Cross, L—B', 

t'aqar, Indiranegar, 
re - .,.A?PLICANTS. 

. ,Contâ. I- 



224  Sr2. D.John, 
S/o N.Divid Pillat, 
aged ebout 66 yeaB 
esiatent GtjedfEMT 

Southern Ralluey, Beb4ote 
(Retired), do Catpentei Suramafly, 
12th CrOss 	i Roadp 
Bengalore  

23, SrlSheIk Fektudd2efl 
Sb rtohe1nme Khasim skfl., 
aged  about 3years, 
Railway Guert AE S22, 
SoUthern Railway, Arsikere 
(Retired); I'IanI.ipet, 
r8ikere 	573 iO, 

Hasan Ditt1ct. 

24. Sr& kG.Ktsnemuthy, 
Sfo K,Guhdepà, 
age'd ebout 6t .yea's, 
Guard W S1. LE 994, 
out•hern. Riluay., rsikee, 

(Retired), WoB4 Yrrapa 8lc'ck 
Laxth1pu, 'rs1keDe 	573 103. 

.25. S1 o.çMhony, 
S/o tieiappa aged about 6 
'yeas 	sat. Guard Et 1317, 
outheri Re. 	Sa;a1.o 	dity., 

(Reti-ed), No.29i, E11I 	5th ?1ejii, 
Kerigeri 'e1lito Town., 
Bengalore ' 

2, Sri N.VFi.randa Rao, 
. S/o 'N,Verko*a Rao, 

aged ebouV59 y2aDs., 
Firemen 	MR 549 
Southerfl Rejiwey, himoge Town, 
(RatiTred)Noi2i:, IT Nose, 
8ehid SPOffice, shoknagar, 
Shisnoga Toun 

27!. 	Men1,. 
S/o Mottai, aged 65out 

yars, Shunter MR172, 
SoutMn Railway, 
B&iyappanahall.i(Re tied)., 
Rameewamy!alya, 
KemmaflhaiIi rIai'n Road, 
Bangelore 

SrI M.Qman, S/o urugesh:, 
aged aout 63 eayrs, 
Dr;jr. 	MR 410,, 
5outhern Railway, 
Yswañth spur 
No,22, !.CDbss, Bha-syamnager, 
Srit&spuram1  Bangal.are.- 21. 

kc 	 ... fofltfjJ— 



S/a Vënkatarsmsnappt., 	: 
eged about 163 yOsD81  
UiverPassengerfiR 721, 
Southern Railway,Shimoga Town, 
Retired, No,209/41.,'Re.ckarñma 
Building, NainRoad, 
YesuanthapUr, Bange1ore-22. 

30.. Sri Syei .bbes, 
- 	S/a 4yed Oast.air, 	• 	 • 

aged ebbut 69 yeers, 
Southerh Railway, 	ngalOxe City, 
(Retired), No.41, 	Croas, 
It 	:etharayanapura 
(Near Srramya Masejid), 	

0 

8angeloe - 2. 

31. 	Sri. Fduj RBh1TT, 	 - 
5/0 Md.Bekshi, 
.agd about .  62 ye&re, 
hünter MR 349, Southern. Railway, 

Bangalore City (Retired), 
No.22/&,  114Cross, 
Hoshalli MeIr Road f  
!ethsrayarpura 
Batigalore -. 26. 

32. Sri K.M.'avooni, 
5./s K.l1.thu, 	- 
ageJ about 66 veers, 
Driver Gxoodo MP,  701, 
Souther.ri Rilwy, Yesuanthapur, 
(Retired), No.517, 7th CDO$80 

K.N.Extensiori, .Yésuanth8pur, 
Bangalore - 22, 

Sri 3.Gefgadharaiáh, 
Sfo B.Sddaia), 
agel abàUt 6Z yeRra;  
Guard. —Spl. EMT 428, 
Southern Railway, Arsikare, 
(Retired), Nc.Vesentha Nilsya, 
rear edee n1kiea, Behinc 
rump House, Arsikere. 

Sri Ramaemy, • 
S/a .Govirparaju, 

A. 
 

Guard  
4bout C4 years, 

FT ici, 	• (/..  	Sowrr R 	 • 

11eytherri Reilue/, 8anqploa-23. 

IZ 5i9./umaran, S/a C.hbu, 

\° tc 
	e&out 59 yeers Mail Guard : 	 0 

.EZ1Z8, S.Rai1y, Bangalore ity, 	• 	0 

\ - RØfred), No.1C4, 6th fitn 
Cross, Shankarnegar, Yeewanthatiur P.O. 

,yBariga1ore - 22k: • 	 • 

V 



.,:. 

6. .$ri.M.tsiagaraj,  
5/0 Muii.swamy Naii., 
aged aut 60 years, 
Driver Goods MR 436, 
'Southern Railway, Bangalore City,' 
(Retired), No,6.P ,"Kothanrlaremapuram, 
Vaiyslikaval, 124 Croac, 
.flangalore - 3. 

37. Sri 6,Gopel, - 

-5/0 Gangen, 
aged abut .Iyee, 	: 
Driv.r Cóo t MR 599, 
Southern Railway, YeBwsnthepur, 
(Reitired),C/o C.Chakavn'thy, 
No.42/b, Railway Qtra. 
aiyappan&ialli, 	 ' 

Bengalore 	38. 	. 	 . . 

3, Sri Khudus, 
S/D HusiSa1 
aged about rar, years, 
Driye' Fess3ngaz MR 112, 
Southern Railway, 	Banqaicre City, 
(Retireø), No.4E9, 	10th Crca, 
Mathikere Main Road, 
Yeswanthapur, 	galre-22. 

39.. Sri Mayenna, 
S/o 1iayannaowda, 
aged eout 71 years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), 	No.40, 	7th Cross, 
ayathringar, S:irarnpuram, 
Bangalore-21. 

40 Sri GurUsiddaiah, S. 
5/0 Siddap,a, 
aged-about :68 vëe18 

Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retire.),Fttr 	Guddakaval 
HosurZlavegel 5ost, Arsikere 
Talk, Hassan District. 	. . 	. 

41,G Sri 1'lohamed Fitssain, 
S/o Moharned Eudens.ab y  
aged about 6E years, 	. 
Shunter MR 6I, 
Southern R.ivav, 	Harit'ar, 

J (Retired), 	rljria.raVathi Post, 
Harihar 'Taluk, 	Harihar.' 

42 Sri T.Duggan, 	. 	. 	. 

5/0 A.E,Duggaill 	. 	 . .. 	. 
aged about 65 years, 
triver Passenger MR 97 
'Southern Railway, 	BangaloreCity 	: 

,.Contd./.. 
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- Or,  
0 	 - 

residing at ':rlunikaleppeGardai, 
Ramaswamy Palsyam, 
-Kherñmanahalli Main R6ad, 	'• 0 

2nd Cross, 	Bangalore-33. : 

43.. 	SriJohri.' Ross,.,S/o'Noeh, 
aged about 62yrs,  
Driver.PasseñgerMR 359, 	 0 

.Sojither,n.Reilwey, 	BaIigclore City, ' 
,..:(Retjred), 	No.BCO, 	HMT la'i'ut, 0 

behind .Chowdesweri Ténple, 	 / 
0 

i1athiI<ee,'. Senqblore-54,  

44. 	Sri E.'Hussey, 	5/0 tjiliii 	.y Husse, . • 
aged about 64 years, 

0 

0 	- 

Driver ,  Passenger, MR 193, 
Sou'thern Railway., 	Bangaloro City, 0 

0 

(Retited),.No.5,.. 7th Cross, 	
0 

Suedàrpa1y.E, 0 .Yeswantepur,  
Bar1galore-22. ••• 	0 	 0 0 	 - 

45.: 	Sri B.JayarAm SlnLJh, 
5/0 Narayan Sinh, 
aged about 63 years, 
river;Psse-ngercR 611 

0 

 Southarij, 	ilLJey Shimoge Town, 
(et-ire4.)' No.1831, III Cross, 
Rathan Sit -tane,- t9ardi Moho11.a 
ilysore"..— 570 .021. 

4, 
0 
 Sri Mzruthi;.RHo, . 0 

5/6  Neelak.ent.a Rea, 
' aged about 64 years, 	0 

O Driver Pasaenger 	422, 
Southern :Railway,. Bangalore City, 
(Ret1re1), No,23, I Main Road, :: ••• 
Gundu MuesweraTemple'Street, 
Matadhah11i, Bangaloro-32. 0 

47. . Sri Mohamed'Basha, 	- 
S/a bduliè Sal, 

O 	
aged about 67 yeers, 	........ 0  

Shunter:IIR 423, Southern Railway, 
O •Harih.ar1 '.Retirod), No.351, 

II Crosé, •Gendhinagar, 	.' •
0 

Herihar., 	0 

4$. Sr1.Kistan, S/o Govindan, 	. 
0 

0 	 aged about 59 ycars, 	. 	. 
0 	

nter MR • 	 0 

em Railwey., Bangalore City, 
00 	 d), No,/2, Sur)deram Reddy. 

O 	 r 	BUtSA ., BaOkside of PInohar.e Mills, 

/ 	Maga 	ad, Bangalore. -  23,. 

O 	 • 	49j5ri P11't rappa, 5/0 Muthappa, 
- 	 t 72yeers, 0 	 -• 

Driverr oods, Southern Railway, 
(Retjrec) . .FPPLLCNTS 

...Co ntd. I- 
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Cfo Cheterine M.  
Gana1yothi'High School, 
N0.1119  IV—N Block, 
Raajinaga, 
Bangelori — 10. 

Sri Rengaiah, 
S/p Rangasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqt3l.or& 
(Reti.rcd) 1io.27, Chir. Bter 
Road Cross, Shivine, 
Bangalore-•51. 

51. 	Sri Ethirajan, . S/a R.Cinw-4ci, 

aged about65 years, 	- 
Southern Railway, £iysoro 
(Retire1), Driver Pasengr2.r, 
MR 378, No.1389, II Cross, 
Kaki Ráad, Mandl ohe.Ia, 
Mysore-21• 

52, Sri A.Xavier, 5/0 S.Pnthony, 
aged about; 62 years, 
Driver assen°ger FR 63, 
Southern Railway, rsikere, 
(Retircd),Nc 0 52/2/, . 
st.marrys Church, rsikee--1.03. 

53•  StjLinga, S/o Karbaseppa, 
aged about 67 years, 
Shunter MR 253, 
Southern Railu8y, Hariha, 
(Retired),C/o Kurvethi Lnga, 
mrvathi Post, Harihar. 

54, Sri Revanap.pa, 	- 
S/o Siddapipa, aged about E3 'years, 
Vireman First ML 1129, 
Southern Railway, Haiiha:, 
(Re,tired), C/o Revaneppa, 
Challageri, Mallikaruie Extension, 
Amravathi Post, Hariha:. 

55.' Sri .Et4i?raj, 
S/o Itbbaiah Sunder'Ra, 
aged about 73 years, 
Driver Mail MR 5, 
Southern RSi1UCX,  8angalore City, 
(Retired), C/a t..Sridhr, 
No.343, RaIlway itrs. (ti) 
Berigalore - 23 	 . 

56. Smt,Kainai Rai PIroji Rac Kwl'e, 
/o 1.te 
1 d about -.51years, 
IrirPsenger 1R 4331  
Southern Ráiluay, Arsiker., 
No223, Eld Rms oed Arsikere, 	 •,.APPLICANTS' 

se Contd./— 
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57. 	Smt.R himebi, 	- 
late,  C.Fezalur Rahamen, 

aged about 45 years, 
Shunter MR 592, 
Southern R1lway, Yeaw 	thepur, 
No.111 4th Cross, 	Behind Yer.arnrna 
Kalyan (lantap, TIohenkum 	Wager, 	.-. 
Yesuanthapur, .Bcngalors-22, 	. 	. 

53.. 	&mt.Sharadamma, 	 . . 	. 
I/o 	late S.Ganeshan

.
,. 	 S  

aged about 	2 yers, 	:tmtr 	51-4 
Southern Railway, Ysuntiut 
No.5, .X cross, 	FIohaurnrn.qar, 
Yéswenthapur, 	BangaJ.ore-22. 

59. 	Smt.Su?ia Khatun, 	 . 

li/o late Anwar, 	. 	
. 

aged about 53 years, 	 . S  

Diesel Asst, 	MR 	 . 	 . 	. . 

Southern.Reiluay, 	Ba3lor 4C5ty, 
C/o tI.Frumai, 	No.07/ 	KFJ EXri., 
5th Cross, 	Yesuarthepur., 	S ... 
Bangalore-221 	. 	. 	S .  

5fl 	Smt,Kenkamjaa.  
'Wi/a late A.Su6ramanyv  
aged about 4 	years, 	. 

DiBlsst. MR 521, 
Southern Railway, 	Bangelore City, 

'I 	 No.4/C,I 	?lcor, 	'IG Rly.Clc.ny, 
Bangalore-23, 

•Srj Sha-jthakumar, 	 . 
S/ti 	late (nanderaju, 	. 	.. 
aged 	about 25 years,. 	. 
Driver Passenger, 	MR 35, 	. 
Southern Railway; Frsikere, 
Imbedkar,  .nagar, 	Holenarsipijr, 
Hasan 01st, 	. 	 . 

Srqt.Devamma, 
l/o late 	B.1I.Venkatesh, 	. 
aged 	about 47 year.s, 	. 	. 
jesel ftsst. 	(IR.1266, 	.. 	 : 

Southern Railway, 	Bnqa!ora city, 
No.91/B, Railway Qtrs., 
J.Runnihg Room, 	S 	 S  

F  

'to. 
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Srnt.Helen 
1t/o late JTristrem, 
aged about 50 yesr8, 
Site No.17, Petel Hanumsiab's Flet, 
Jalahélli Post, Bangel3re-13a 

Sri £1.Ramamurthy, 	 Applicants ln.51.No.12 
5/0 Doraisuamy, 	 to 66 in 0,.No.320/92 
aged about 60 years, 
Driver Goods 11ft '73.5, 
Yeswentha!LIr, No.375, ?t C4os, 
III Mc!r, flopd. GkTJL. 
lattikereLeyout.& P3e q  
Bngalore-54. 

Sri Abdul Rahim Khan, 
aged about 60 years, 
Driver Goods 1R. 514., 
No.43, Kevika Layout7  
Mysore Road, Eencaicre-26. 

67, Sri. SëthL Rao S 
• S/o late S,N.rfkantaiah, 

aged aodt 63 years, 
Driver Goods !1R 739  
SRai1w&y., Bengaicre 
(Retired), No.1362, 5th I11fl.rRO&d 
lind Staje, E-Bi.rck,. 
Rajajinagar, Bangalore-560 010. 

6$. Sri. ,F.Heflder8ofl, 
S/o late FG.Henderson, 
aged about 60 years, 
Driver Goods MR 6031  S.Railuay, 
Bengalore (Retired), No.31., 
Pempanagai, Yesuanthapur, 
Bangalore-22, 

69, Sri Bheemaieh, 
S/o Chennaish, 
aged about 68.years, 
Driver Passenger MR $0, 
S.Railway, flysore Divisicrn, 
(Retired), ..Colony, near 
New Reiluay C1t.y7  
Shimoga Town. 

7:6. Sri Shiva, S/o Venkatasway, 
.aged-.about 64 years, 
Shunter MR 307, S.Ra1ly, 
flysore Division, (Ret.Led) 
No.172, A.A.Co]ony, nec 
New Railway Colony, 

Shimoga To'n -, 57-7 201. 

71., Sri Ilohamad 1kbbas, 
S/o Khalander Khas.tm, 
aged about 62 years., 
Driver flail, MR 426} 	 ... APPLICMiTS 

..Cbntd./- 
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ilway,r 	 t4  
, J_ 	Retired) Gda1-5jgh'Qu tefe;.- 	sr- 

_ 	- .H;Roa, 	sike • 	 - - 	-- 	- 	 -. - 

72. SfI .Nataraen,l. 	 .-- - 
	 - - 

Sb EkembaemK, 
- - aged about 62 -yeers, 	- 

Qriver Pail- - 'MR 429, 
SRailuay, trsik2re !flViBIun, 

-. .. (Iet-i-red) .Np9i,.Kumar;.,'. 
Nilayem, Iasan Road, 	 - 
rsikere - 1S 103. 

73, Sii ;u;aian; 
s/o lithandi, -aged about 59 years 
tJrlver Passenger, S.R'efl.uy, 	 .'- 
rsikere Diiision(Rsttred), 

' C/o..nthc.ny, -15/A, Riiway Quettcrs, • . 	- 
rsikere. 

74 	Sri R,Purushothcm, 
.. 	S/a B,Rarechandra N.E1du 	: 

aged. ..akout 63 years,  
Dr.ivr .Ps8enger 1'1} 715 	 . 	. 	•. 
.iaiIUay, AroiIre ivic- , 

(Retired), cob R.Shaakar,  
No.121/B, H1JC0 Colony,  . 	
Bhedravcth5, — 77 301, 	 . 	 . 	. 

75 	Sri LEater, 
V 	 S/a VJ4nthony,  

agoebout 64 years, 	 . 
Dri'pe.r'['lail 	tlR.139, . 	. 	. 	. 
S.Reilway, rs'ikere, 'Division, 	 . 	. 

H

. 	(Retired), I. Crosi, Hassa Road, 
UpMr Line, 	ikere.. 

76,' Srienakaaj 	. 	- 
S/oVJnthony,-Major, 

	

.Driver.  Passenger MR 1.061 	 ' 	 • 

L.Rei.liay: Arsikei £ivisIo., •. 
.(Retired)/o R.F4nthony, 	- 

. ' 	Crane Driver, .No.4, Railway QuarteTs, - 
Arsikere. 	- 

77,' -Sri Bhthemse.n, 	.. . 	...• - 
S/o H.'I'lahadev, 
aged •n6out'62 - years, 
Driver Passerier fiR.59, 

- 	. 	a •, firtikeris DivS.s.tun, 
,. Muthilàrnrnc -Temrleflad, 

/VP 'PTC's 	Foad, Near Wter Tard<, 

(u1  knth\ 	
r, Doddahellaçvjr, 

W CBt  

Retir- !fl 

rninarayene, 
geppa, 	• 0 

!6 fS ' years,. MR 
ivex, tpt/412 A PP L ICA NTS,. 



-S.: . 	 - 	 -• 
2 

No 	 amyl 	StreDt, 
Co€torpeif 	BengaLie-53. 

79• S'ri 	N.Channeppe,  
f S/a Narasimheiah, 	 . 

• aged. about 	66 	years, 	...' 	. 	 . 

Driver Goods MR 57.1.,  

• S.Railwey, 	rsikera Diiio', 
S  1.dfthalli . 

ront 	of Railway St9tti.ri, 	 . 	S 	 -• 
Sulekree Poet, 	Asker 	Thlt.;E. 

fl00  bi K.Subramaniym, 	 S  
S/o Kattamari, 

- 	. aged shout 59 	years, 	 S 	 S  
• Shunter MR BQI,  

S.Ra (Re ilway, Iriikere Divitoi, 
tired), 	III Croes, 

Uppe-rlin, 	Hassan Road, 
• rsikere-573 103,  . 

RI. Sfi Jani, 	S/o 	<hade;, 	. 	 . -. 
aged about 62 years, 
Driver Mail MR 102, 	 . 
rsikere 	1vision(Retird), 	 . 

. Thollur P.O., Thiruthalli, 	. 
rsikere.  

2. Sri M.Veleyudam, 	. 	 . 

• S,o (luthan, S 

aged about 61 	years, 	 S  • 

.'Shunter MR 507, S.Reilwvm 	. 	 . • 

rsikere Division (fletird), 
No.2/2, Sriramapuram, 	III Cross, 
Hassan Road, 	Arsikere. 	 : 

83, Sri G.Indre Singh, 	 S .  
S/o 	B.Gopal Si.ngh, 	 . S  

• aged about 66 years, 	 - 
Driver t1il IIR,101, 	S,Railwy, 	- 	 . 	. S 	• 

S  krsikere Division, 
No.194/A, Railway Quarters,  
rsikere., 	 . 

114, Sri N.Krishnaiah, S/a A.Muniya, 	 S 

aged about 66 years, 	. 	 . 	 . 

Driver Passenger MR 408, 
Southern Rilway,5 frsike.rt 	Division;, . 
(Retired), 	Cfo 	N.K.i'lanohar, 	 S  • 	S  

• No,49/Ft, Railway Quarters, 
rsikere.  

5!. Sri Kempa, 	s/o Munlyappa, 	. 	. 	

. 

S  S  • aged about 63 years, 	 • 
Shunter MR 248, 	S.Railwey, 	5 . 	 . 	S  S  

Birur Division, .(Retiredi 	 S  
Bellary Camp, 	N?r Plaue—Fmme Teriple,  
Birur. 	 . 	. 	 . 	

. 	 • ,,APPLICF'NTS 
S 	 • 	• 	

..Coritd./— 
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8€. Sri Kanchi, S/oaradeinh, 
eged abOut 64 years, 
Driver .P8sserlger MR 108, 

. 	 5.Reli.uay, Rrsikere Division, 
(Retired), No.22i, 9th •Coss, 
Right Side Hessan Ro5d, 
Arsikere. 

87. Sri P..Narayaneswatny, 
Sfo Ponnusuamy, aged abu'.t 66 yGL'S 	 •1 
Driver Passenger MR 439 0  
S.RSI1UEy, Herih'r Div!ur. 
(Retired), HBS8Cfl Rcc..•  tJwn L1nr 
Arsikere, 

$8. . Sri C.Swaminathan, a/L, hirItppF, 
éged about 58 years, 
hurtei 1R $04, .RciJ.uay 

ftrsIkerè Division (Fe.irs) 
Hasan Rod, Dowr,  Lint, 
Arsikero 

Sri Rame, S/a Eleilary Nar.3yaippa, 
aged about 6.6 yerc, 
Driver Pessene', 11. 14139  
S.Raiiw6y, Ctckjajur 
(Reted),:. .Be11eiy Camp, 
Near P1agJ3 rnn TemplE, 3tur. 

Sri 	ei Ali Baig, 
5/0 IThirzen Baig, 
eed about 66 years, 
Driver Passenger MR 3824  
S. ailway Shimoga Division, 

. (Retired),.. Tank Mohafla, 

.6th Cross, Shimoga Town - 577 201. 

91.. Sri Bheema Naik, 
S/a Hanurip Neik, 
aged about 68 years, 
Driver P8ss3 -)ger fR 363, 
S.Railway, Irsikere. Division, 
(Retired), C/o td.' P.Basavanna Cowda, 
Badavana M/eragere P.C., 
Oavanagere-3. 

V.Babu, Sfo Venkatappa, 

92 	•5ged about 51 years, 
Shunter MR 6301  S.Ra11wfiv ,. 

k,re Division,(Retied), 
/7jdaswarny, Ex.fnicipi 
/PPÔp 	K.M.Road, Kadt;, 

Chickaig11ur District. 
c ( 	b• •• 	\ 
3.  1Louidupthan, 5/0 Thaneveiu, 

-14  a.botfl67 years, 
MR 252, 

S.Railuay Beng-alore City, 
\ 	 No.103/31  1st Lros, 

Bangalore-3. 

/ 

.. ,PPLICANTS. 
.. .Contd,/— 
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Sri K.Suramany, 

	

94, 	5/o Kumaresuerny, 
aged abut 62 years, 
Shunter MR 779, 
S.,Railway, Bangalore City, 
(Retired), No.23/5, 12th Cross?  
Megadi Road, Bengalove23. 

Sri J.Daniel, /c Joseph, 
950- aged about 62 years, 

Shunter MR 577;  S.ei1Ly, 
Bangaicre City (Retired), 
No.5/I, tEl Streo ?  1ft€h  
Magadi Road, Bangaloro-23. 

Sri AiRdul Ktia.eel, 

	

96. 	Shaik Rahrn, 
aged about 68 years, 
Driver Passenger MR 2161  
S,Railuay, Ban !alO!3 City, 
(Retired), No.191  111.TC5 
Mgadi Road, BangoloCe-. 

Si MVenuçpl, S/u vari, 
97, aged about 63 veerS, 

Driver Passenger MR 815, 
S.Railuay. Bangalore City. 
(Retired), No.12ft, I £iin !o&d, 
3rd Cross, Hanurianthapürarn 
Srirampuram, bga]'re-21 

Sri Sha5k Arroer, 
98. S/o Md.Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S,Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
nnepa1ya, Bengaloro - 30. 

Ganga Hanuma, S/o Gangathudu, 
99. aged about 66 years, 

Driver,  Mail MR 31, 
S,Railwey, Bangalore City, 
(Retired), No.4/4 9  III Cross, 
Dayanangar5agar, Srirarnpuran', 
Bangalore-'22. 

Sri Basheer Ahmed, 
S/o Azeem Mohideer,, 

100. aged about 62 years, 
Shunter MR 221, S.Railuav, 
Bangalore City, (Retired) 
No.31  SF311 Colony, 
Brindavarianegar, 5th Cross, 
Mathikere P.O., Bangalore-54. ,.. APPLICANTS. 

.Cotd,/- 

w 



. 

ç. - 
( 	J 	'-'- 

,. 	.• 
im.. Sri LNenjaieh, 

5/o Lingaish,  
aged aboUt 62 years, 
Driver GoodpAIR 691, 
S.Rei1uey,Yèsuanthapur Uivision, 
(Retired.)rn C/o M.rurnai, 	• 
No.1075/a, K.N.Extensioii, 5th Cross, 
Yesuenthapur, Beng3iure-2'.; 

1t.• Sr-i K.Daeppa, S/o Krisririrpi1 
coed ehit 66 years, 
Driver 	MR 377, 

ai1way, 	swel l  hapu "iviticn, 
- 	çGtired), C/o P.nand&, 

1.B.Export, 6th Main, Xnd13t2i&i 
Sub-Urb Peeriya1 Bengclor&-5i' 

10$. Sri A.D.nto, Vo B.D.nto, 
aged about 64 years, 
Driver Passeng6r.  MR 21-7Q 
S.R'eiluay, Beng'.1or' 	ty, 
(Retired), No.109 1  Pp1ine, 
III Croas, Yesunthapu, 
Bangaloro-22 

/104. Sri Syec! 1-lameed, 
Sfo Culam Jilafli, 
aged rbcut 65 yrs,. 
Shunter MR 759 9  S.Rail'cy, 
Yesuanthpu Division 
(Retired) C1'o P,T.Stoc, 
Ojp.to REiluay Station, 
Yesuanthapur, Bangaiure-2. 

Sri t.Yesudas,--S/o •.rokyasuamy, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S.,Railuay, Bangalore C5ty,. 

t
Re tired), No.267, 4th Square, 

phy TownfHoysa1anagr, 
lilsoor P.O., Bangeiore-560 008. 

10. Sri M.Veera Raghavén, 
S,0 Ilunisuamy, aged about 1)6 years, 
Driver Passenger MR 502,' 
S.Railway, Bangalore City, 
(Rettred), No.11, Brindavannagar, 
Extension, Near $0 feet Road; 

kere P.O., Bnc1ort-1.-J. 
7'11STR4 ', 

riv

10 

e. 

' 	Reti 

Ba a1 
'. 	;•'/ 

bramanlyam, 
ni, aged about 65 years, 
esenger MR 304, 

Banaclore City, 
. C/oNetaraj, No.79/, 

uarters, YesuanthapL'r, 
e-22. 
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108. Sri t"l.Nagaraj, 
5/o L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Railwey, Bngalore City, 
(Retired), No.33/2, New No.11/2, 
9th Main Rood, Sriramapurem)  
Bangelore-21. 

1ijc1, Sri M.Muniswemy, Sb M'Jrvcy?h, 
aged ekcut 62 veera, 
Driver Passengar MR Ebbp 
Southern Railway 	•nc&I'.•" 
(Retired), No.9/Is, I rin, 
I Cross, Hanumanthepurrn, 
Srirarnapuram, 

IUJ, Sri Lru1nathn, 
S/a RJrokyaswerny, 
aged about 65 yeai'c, 
Driver PesseflQe ti 
S.Fa1lWay, Bangaicre City, 
(Retired), C/o James, 

- No,139/tJ, Railway flurtr, 
Yeswahthapu, 8anoe1or-22, 

Sri T.A.Krishnamurthy, 
S/a T.C.y'aswa:y P5.111, 

' 8ged about 63 years, 
Shunter MR 642, S.Railuey, 
Yeswanthapur(Retired), 
6th ?lat, 4th Cross, 
Moenkumernegar, iesLienthupuL' .t., 

Mathikere, Dargalore. 

11% Sri H.Honnaiah, 
/o. Marigowda, 
god about 61 years, 

Driver toads MR 6101, 
Jilwy, YeswEmnthepur 
Rëtired)No.2, II iain Ro&:d, 
rd 	oss, 8.K.Nagar, 
eswanthapur, Bengalore-22. 

11 	Srj N.rumai, 
S/ifl .Mannar8wamy, 
eg.ed about 62 years, 
Driver Passenger MR 682, 
S.Railway, Bongeloro Jt,', 
(Retired), No.1075/B, 
K.N.Extensicn, 5th Crs, 
'Yesuanthpur, 3anga1or3-22. 

114.1 Sri N.Doraiswamy, 
S/a V,Narasirnhulu Ntidu, 
aged about 75 years, 
Shunter MR 213,,4ilway, 
Bangalore .Contonqt(i?etired), 
No.52—H/A, Lakhminaraar1pura, 
Srirampurem, Banalbre-21. APPLICANTS. 

,Contd./— 



CiIJ'.JJL, ULJ yti-, 

Qrivar, flail MR 33, 
S.Reilwey, Bangalore CLty,'r-'-':, 
(Retired), No. SZF..N.Co1ony, 
ik1Main flo 5d1  YesunLhapur, 
Bangalore - 22. 

Sri Mthew, S/o Kris1hF131- , 
11., aged about 63 years, 

Driver Goods MR 6, 
S.Railway, Yeswenthspur. 
(Retired), No.11, II Mein 
III Cross, B.K4Naçjar, 
Ye'swanthapur, Benalo:c-.2. 	 - 	- 	- 	- - - 

Sri A.Perumal, 
117. S/0 S.Arumugam, 

aged about -64 years, 
Shunter MR 447, 

- S,Railway, Yéawenthapu:, 
(Retired), No.69/G, 
Railway Qiertcrs, Yesuetvh;:.pi'r.. 
Bangalore-22. 

Sri Shanmugan, 
5/0 3.Suhrarrarye 	dü1a 
aged about 63 years, 
Driver Pessener, MR 772, 
Bangalore City, S.Reilwey. 
(Retired), No.586/1 9  5th Main. 
Basavanaga, \Jibuthipuram .x•tension, 
Bangalore - 37•• 

Ibdul Gafl'oor, 

11' 	S/a Ballary kbdul Khader, 
aged about 62 years, 
Driver Passenger, MR 387, 
8.Reilway, Shirnoga Town, 
No.105, 6th Cross, 	 Applicants in Sl.No.- 
Basavanagudi, Shimoga Town - 577 201, 67 to 119 in 0.A,No. - 	

298/92. Sri B.A.Thyegarajan, 
120 Si0 Anantharaju Pillay, 

aged about 73 years, - 
Driver Mail, S.Railwey 
Bangalore City, Cf0 S.i.A.Dnsan,Resjdjnq et 
No.29, Old No.55 2  CKC 	der 
Lelbagh Crcss Road, 
Bangalore - 560 027. 

I 24's' 	tijj a 
70 y3ars 

5hUnter M 3 1 5.Roilways, 
( BailoruCijy, C/o Phillip Moses, - 

N&18/8, aiYuay Ouarte2s, 
Citradurga E)ist.ict. 	... APPLIANTS. 

// 	 - . • •$jntd,/-. 
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1:22. Rangaiah, 
S/o Thirumalleiah, 
aged about 59 yeers, 
Shunter, S.fleiluay, 
Shimoga Town, 
Hosehalli, Amruthut, 
Hobli, Holagunda Post, 
Kuigel Teluk, Tumkur District, 

K,Raju, S,'o Kuppan, 
aged about 51 years, 
First Ftenan fL 11.41. 
S.Railuay, 8anga]oe [ty,. 

C/o Station Maste.. 
Nayandahalli Railway 5tti, 
Bnge1ore-39 

L.F.Fleury, 5/o J.i..Flery, 
aged about 54 yeers, 
Mail Driver MR 58J, 
S.flailuay, Hariher. 
No.16, Ramaiah Le.yrut, 
St.Thomes Toiri Post, 
Khammanahaili, Benqalors-84 

Naga, 5/0 Siddppa, 
aged about 68 years, 
Shunter MR 282, S.Raiiuey, 
Chiejaju 	<orehara colony, 
Chicjejur-577 523, 

126, Vcradaraj, S/a Kuppusweniy, 
aged about 62 years, 
Driver Passenger MR 4951  
S.Railwey, Bangalore City, 
No.24/16, 12th Cross, 
'11agedRoad, Bangelore-23, 

SmtPapamma, 
ae'bout 51 years, 
Wi/.oiate S.Nege, 
Driver Passenger MR 133, 
5.Railway, Rrsikere. 
Behind S.Marrys Church, 
Rrsikere-573 103. 

K.R,Seetharamaiah, 
5/0 K.Ramoauamy Shastri, 
aged about 73 years, 
Shunter MR 587, S.ieilway, 
Mysore. No.921, Asoka Easterus-35, 
Hallethkerai, Plysore, 

129 	I K.Srinivasalu, Sb V.KrihrLerny, 
aged about 62years, 
Driver Goods MR 74?, S.Reiluay, 
Byepenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Jahoknegar, Bangelor3-23, I.. APPLICANTS 

4 ,tontd./- 



sc 	 uq, 

131. .Smt.Lekshmamma, 

ped about 42 years, 
:late :K.Siddaiah, 

Driver Goods, S,Raiiwav, 
Harihar, C/o S.Revanna, 
Pointaman Subramar.yn Rcd, 
Railway Station, Nattana Pasc, 
Puthur Taluk, South Kanarc. 

13. Smt.Sbanthamne, 

Zod about 43 years, late Thippaswimy, 
Fit Firamah ML t2471  
S.Railuay, Chicjjur, 
snatha Colony, Hoseraqcra, 

Chicjajur-577 523, 

Smt.S,R,Susjia B&i., 

ped about -54 years, 
late S,Rema Reo, 

Diesel Acsistant L19 7231  

S.Raiivay, Yesuanthapur, 
Nc.73/Z1, 

Reiliay Quarters, Yesuanthapur, 
Bangalore-22, 

Srit.Sheredemme, 

el
cd about 63 years, 

4ate r.Ramoo, 
ver Goods MR 456, 

$,flailway, Mysore, 
No.2065, tkbar Road, 
11ad1 Ilohella, Mysore. 

Smt.Kanthamma, 
aod about 51 yess, 
W/o late Rajamanickani, 
Driver Goode MR, S.Rai).uey, 

ere. No.9012, 
ik Quarter, 

d, Rrsikere. ( 
/t6e Knpieio Rangaiah, I1 	aged eboit: 8 years, 

Lu( 	D1ier Pasnger MR 10, 
( 	- Sa$hicj&jjr, 4( 	g§ ah1]& Singánahalii. Pt, 

' 	ubbi)1>1iH, Tumkur District. 

II 

.• APPLICANTS 

 



Smt.Debbie Rezoric, 
aged about 44 vecrs, 
/o late P,Razorio. 

Driver Passenger 	46I, 
S,Railwey, Bangalor.e City, 
No.932/3, Cpp.Kiren Bu1l1g, 
2ndhem, 5th Cross, 
K.N.Extenion, Yeewart.hapur, 
Bangalore-22. 

mt,B,S,Susheelmrnt, 
ged about 50 yes, 

1fo late 3.Shenkr, 
Driver GoOds hR 492, 
S.Railuay, firsikeref  
C/o V.S.Lexmi Rapianal  Nc,2A.9 
Railway !uartcrs, Arsirc. 

Smt.S.Sthmma, 

0ed about 58 yeara, 
o late A.R.Srinivasa Rao, 

Driver Goods 
S.Railuay, Vesuenthapur, 
Ban.94p. No.754/A, 9th 
K,Nonsion, Triveni Road f  
yo-sunthapur, Bangalore-22. 

141.mt.Hansabai, 
ed about 55 years, 

W/o late G.R.Srinivasarnurthy, 
Goods Driver hR 760, 
S.RailUay, Arsikrt, No.73fJ, 
New Railway Quarters, 
Yesuenthapur, Bangalore-22. 

142. Smt.P.Savithri, 
aged about 52 years, 
J/o late P.N.Panduranga, 
Driver Goods fIR 7129, 

H  S.Railway; Yesuanthar, 
Bangalore-22. 

143. Smt.fIestan Bi, 
aged about 60 years, 
/o late flohamed Sheriff', 
Driver Passenger fIR 4192  
5.Railway, Shimoga Touti, 
Near Anjaneya Temple, Hassan floed, 
Arsikere. 	 •OP APPLICANTS 	 I 

I 	 I 
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144. 	Sri Prasad Kireri, 
ed about 24 years
a p late. .Govindesuawy, . 	. 	. 	. 

Shunter.  :MR .3e•6, 	S.Rail'ey, 
. :C/O  Arsj•I<ere, 	Srinivasan,. 	. 

Railway Tickôt Co1l8ctor. 	.... 	. 	. . 	. 

Near Reiluey Under Bridge, . 

Hesseri Road, 	rsikere, 

1456 	S.mt,flac.he.L 	D'Moi-ite 	.. 	. 	. 	. 	. . 	 . 	. 

agüd 	about 58 .rars., 	. 	. 

W/o le...e h.R.D Mcr1te, 
Driver Mail 	R .2,  

Bangaicr, 	. . S.Railway, 	o 
No.220. .ttST Raac, 	. 	. 

Qpp.BanaStedi Railway :;tc'tioj, 	. . 	. 

9angelore-84. 	. 	 . .. 	. 	. 	. 

1.46. 	Smt.Ni8hajen, 
0 

o.ad about :58 yrs, 	. 	. 

o.lat'e Syad Aboul 
hssitnt Guard, S.Ri1y, 

, 	

. 

Bengelore City. 	. 

c/o Syod Chouse Pasha, 

fl.G.Colcny, 	Bgs1c're-2. 

147. . 	SntF8iyean, 
aged about 60 years, 	. 
.I, /o late Tajpeeran 
Pesserev D - jvt.t 	!: 
5.R.a1lwey,:Mysore. 	No.6, 
R.V.Layout,.S.eshacripurnr;:,  
Bangelore-20. 	. 

14A. 	Smt.Fnnamary, 	. 

aqed ebout 43 years, 	.. 
tfo late I,Chandrap, 	 . 

* Shunter MR '369, S,Railuey, 
BangaloreCantonment, 
Muthemma Garden (ciiinnappe Garde:.), 
Munireddypalys, 	Bangalore. 	. 

149. . Smt,iyothilakshmi, 	 : . 

aQOd.8bOUt.50 yBers, 	 . 
t7o late Chinnavenkate Remanea, 

*sèistant MR 567, 	.. 
Jeyappe, 

Road, 

OerenSt 	h 	S.. 	. . 	 .. 0 

Cros, 
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K,Madurai,  
S/c .Kalu Mdd:8liyar, 
aged abut 	years, 
ooØs Driver, MR 680, 
R['luay, Stiimoga Town,:.. 

olony, iear Railway Statiun 
Shimoge TOun-'577 20.1. 

HSeSthy 	.ayanc,t 
5/0 H.Sriraaajah.-
aged ab*t 63 yeor,: 
Shunter fIR 7971  

Bangelolfe City,  S.Rai).iay, 
No.17, Remakrishnaiah Sfraet, 
Seshadripram, 
Bangalore-560 020, 

153% Kousalya Bal, 
aged 52 years, 

Wi/o late K.Keroji Rao, 
fj 	Poods MR 63 1  

S.Railay, flysora, 
No' 	Loco Colony, 
RaiIu 	uartor, 
Yadavegri Poet, 
fIyso?..2p. 

154. R.Prari4le baj, 
aged about 50 years, 
WIo late J.Sethyar'r, 
Shunter MR 748, 
Bangalote City, .RailUay,  
No,3, 'Beradevaru Gudi 

a n&q Ringhpet, 4th Cross, 
Banga.o City, 

Khamrqnisa, 
eqed aboJt 43 years, 
W'/o late Yusufi Sheriff, 
Shunter MR 835, S.Railway, 
Bangelore Cantonment, No.99, 
Cfo &ajjad  Sheriff, 
Jdidasnager, 3rd Crass, 
D1JuHa11I, Bangalore_45, 

B.N.Nageraja Rao, 
S/a B.N.floorthy Rao, 
rirst Fireman ML 15250  
S.Railwey, Mysore, No.112, 
Xanaka9iri, Municipal Farm Reed, 
Vidyaranyapur am, 
Myeore—S70 008, 

157. &'okye mary, 
abed about 60 years, 
t/o late P1.Chinnaswamy, 

Dkiver Passenger MR 82, 
(SRailuay, I'rsikere 

4,. PPLXCRNTS 

,Contd,/— 
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158, VJ.Selverangem, 
5/0 V.B.ppaiah fludeliar, 
aged ehout 63 years, 
Driver Passenger MR 489 
5.Railwey, Bengelore Cit,, 
No.63, Pillanne Sarden, 
IIIStego flailiayLaycUr., 
Bangalcir6-560 04, 

F.Arokya Dasa, 
Sb N.Francis (.Late) 
aged about 24 years, 
U)river PESsP.nger MR.4 5  - 
S.Railuay, Harthcr, iLrOSS, 
Uld Jr1eur, Guthjor Poet, 
Harihar — 577 603. 

M.Sundare, 
9qed about 55 years, 	 / 
/o late G.Ethirajulu tici, 

Driver Pesser1ger 11R 9() 
S.Rai.Uey, eangalcre City, 
No.208(,RHOlOfly, Uhitefield Road, 

$hvepu±aPot 
Ban91ore-560 Oits.  

A11 4e.roja, 

Q
ed. about 54 years, 
b latf D.rumugar, 

rirat Vireman, S.Railiay, 
Bangalore City, No.IJ/412  
Selvanagar,. Okalipuram,' 
Srirempuram P.O., Bangalore-21Q 

162. Shantharnrna, 
..paed about 60 year's, 
i7oate Sunder Caji, 
Driver Coode MR 705, 
£.Railaiay, Harihar, 
No,79, Cid Arlapur., 
Harihar. 	. 	. 

1*nthoniamma . 	 • 
d about 15 years, 

VIIST 	B.Sandi9p, 
4
0 	 MR 805, S.Railway, 

(
/ y r 

	

	(1l6rlan Villa, 	
0.• 

i1Beh1tn)LM::L y':Church 

iWa%. 
rsikere 	 y 

	

1  Behind St(er 	, 	- 	•••• PPLiCAfcJTS. / Church, rsiJ<ero. 	 - 	 •, Contd./— 
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 Sallath (1ary, 
ed about 58 years, uo lete.:.?srokya.  Suamy, 

Shunter 11R 219,, 
S,flailway, 	Harihr, 	. 
C/a Thomas, TXR1 s Office, 
S.Reiluey, 	Biru.r. 

 PDhanalaxmi, 	. 
aged about 49 yea," 
W'/o late P.Muristiamy, 
Driver Gands M1 	683, 
S.Rai1.'ey 	Herihar, 

sunder C/a late 	Gi1tii.. 
No.79, .ld 1rlapur, 

Harihar, 

167-. Kamakshjamma, 
aged about. 58 years, 
W/o late Chokkalinga, 
Shunter 1R 227, S.RRIJ.ua/,  
Ye.suanthepur, 	No.4.8, 

t1cvi Selvanagar, 	Behind 	T31kia, 
Srirampurarn, •Bancalur9-21, 

168. C Fletcher, 	. 
.570 A.Fletcher, 
aged about 62 years, 
Driver PassenOa' MR TqIj 
S.Railuay, Mysore, 
No.58/59, Kennedy Ne8t, 
Pushpagizi, f'sore. 

.Razia Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter P1R S.Railuay, 
rsikere, /o Md.Abbas, 
Gopa Sinçh Quarters,, 
6.HRoad, Rrsikere. 

Plazbool Jan, 
aged about 49 years 
W'/o late Fhmed Baig, 
Shunter .IR 521, S.Railway*  
Bangalore City, C/f) Afrozd Baig, 
No.99, 3rd Cross Road, 
ladides -Ngar, D.J.Halli, 
Bangalore-45. 

KV.Surapa, 
S/a Venkataneryer2ppa, 
aged about 72 years, 
Passenger Guard E1O 887, 
S.Railway, Hessan, No.813, 
9th P1ai, 4th Block, 

86flg81r-1.. .. 	ppLcwrS 
..COfltd./T 
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172.... R.Srinivaeen, 	. 	.• .. 	., 	. 
5/oRarnesuemy,  
aged. about 164 years,  
Driver Goods 	 . 	. 	. 

:S.Railuay, 	Bangaláré Cit, 
No.52 	L , 	• IICross, 	S . 	. 
K.'N.Extension, 	Yesuanthepur, . 

Bangaloe 	22, 

S.R.Sarasuathl, 
aged about 50 years, 

laLe. 5.Ra.1gra1a 
Driver oods,MR 737.1  
Yesuenthapur, 5.R&iL.'ay1 
No.28, Anajana Nilaya, 
:11 Main 'Road, 8.K.Naar, 
Yesuanthapur, Oengalore"22. 

rarida (anu 
aoad about 35 yeats, 
W!70  late Syod Nisser, 
Diesel 'ssistant ML 
S.Railuey, Arsikère, ic.2.E1 

soke 	st. Cross-20. 
Myèore. 

C.N.Sareeranga, 
Sb C.Narasimhachsr, 
aged about 59 yeerç 
Assistant Guard EMT 726, 
S.Ra1iiay 
No.46/21 .41d RMS Road, 
Arsikere. 

E.Chandra Bai, 
aged about .54 years, 
W/o late Y.Ekambarem, 
Driver Goods MR 379, 
S..R,ailuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, Subrsninyànac,ar, 
Bangalore-21. 

Philomiia, 
acied about 58 years', 

7o late TJrokyasuafny, 
Driver lieu MR 1$, 

liway, Bangalore City, 
Haruimanthepp Roed, 

aha1li, .Raneswenty. Pslyc, 
(( çBanotj e-33. 

178.K.cflaj&, 
)a1bhJt 56 years, 

K.Krishna Iyenai 
Pa'e4er Guard EM8 371, 

\'civay, Bangelore City, 
.-N-5629  Milk Centre, 

V VidyaranyaPUram, riyse-37C 008. 



. 26 ,.... 

B.Jayaime, 
aged about 57 years., 
fo late N.Basavar&, 

Driver Passenger MR 79, 
S5Railuay, trsikere, 
C/o. B.VasanthakUmar, 
No.6/C, Railway Quarters, 
Near Children's Park, 
Bangrpet. 

Zailunnia, 
aged about 60 yera, 
ii:/o Syed Yaseem (lrit)., 
Driver Goods MR 4110, 
S.Railuay, Mysore, No.2599, 
5th Cross, Mouse Divan Kha'i' :nr 
Mandi Mohalla, Myso:e. 

151. A.Rahimaa Knart, 
S/u IrnnKha, 
8ged eout 69 yonr, 
Shunter M1 300, 
S.Railuay, Harihar, 
No.452, I Cross, Genchinqer, 
Harihar. 

1P2, Prapullakshi, 

p
ed ab'it i years, 
o lata Christopher Andrws, 

Driver GOOdS, MR 570, 
a.ai1uiey, ilysare (KL.), 
No.94/B, Logo Colony, 
Railua Quarters,  

Mysore-20. 

Cayetri Shanuuigam, 

mo
d about 38 years, 
late S,Shanmugam, 

Driver Passenger MR 205, 
SRailWay, flysoro, 
No.91, VRC Railway Quarters, 
Mysore-2O. 

N.NarayanaswamY, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, 5.Railway, 
Yeswanthapur, No.5/6/47,. 
Laxrnipurem, Near Rai1wy Satio 1  
Hiridupur, 

185. N0flohiyuddin Khan, 
S/o 11.Abdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
S,Railuay, Mysore, No.22441  
Sawday Road, Laskhkar Mohalla, 

.y Meena Bazaar, Iiysorc. ..PPLICtNTS 

.Contd./— 
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186. Victor, Applicants in. Sl.No.120 t 
S/ Joseph,  

-7' years, 	
186 are applicants in. 

aged about 6  o. 
Shunter MR 315,. 	

..377/92. 

S.Railuay, Bangalore City, 
C/a E.C.Nathen, No.29  
Muktha Garden, 
Spul Tank, Road, Chetpet, 
Madras - 600 031. 

187. K.K.ajatathiarn, 
S/aK.P. Réghavari, 
retired Eriver B1  
Starr No,P.5621 0  
ItRajeneesh**m Shoranur. 

isq 	KVelu. S/a Uniiri, 
Retired Cuarc •0' Gtdi, 
S,No.631.4, tevaki Sadartan, 
'Nedungathoor, 5hrani  

19. KKesavan, S/a Kthy, 
Retired Guard 
5.1, No.6066 
Sathi' 9ha.vai, 
Velaor 

P.Paramäsuaian Nair, 
S/o Krishñan Neir, 
Retired .uerd uO Spectal Grade, 
S.to,5071, Padinchare Chonal House, 
Shoranux-1. - 

V.C.Sankunni Nair, 
S/o Achuthan Nair, 
Retired Guard 
Special t;6 9  S.No.6172, 
yikkara House, Kevalappera, 

Shoranur. 

192. P.Sundaresan, 
S/o Kunhikran, ll 
Retired 1)river •"B 
S.No.P 6439, 
Vanajas, 4/7), 
Ipposite Providence High School, 
Gandhi Road, Calicut. 

orai Sarny pilisi, 
1;  

¶( .S.N%*713, Gift'House, 
Shuranur. 

-' 	L'•'.•_._/-' 

spp]JcantS in 51.Nu. 
187 to 193 are 
applicants in O.Fi.44/93. 

?rPPLICANTSs 
. 



- 
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19t. 	R.1mer. N'ir. 	-, 	 -. 	 -•• 

S/o'K.Narey3nan Nair, 
Retired Driver 	5taff ,  
N..P 2314, 
Raviyankandth House, 
Chuduvalathour, Shcranur - 1. 

195 	E4K.Ramenkutty Nair, 
fs Kenrian Nair, 

Retired Guard Special 6ree, 
SNo.6096, Munden8thH.1:s, 
P.heruthUruthy~ Post., 
Trichur District. 

-196E R,Krishna Naidu, 
Sb Ramekunhart Nsid, 
Retired Driver 
S,N.. 64459 
Mallisserypar&flbiJ House, 
Nudaliar Street, 
Shoranur - I. 

174 L.ManikRm luda1y, 
/o C.LakshmariRn Pudaly, 

Retired Driver 'C 
5.No.P 4026, P1nicaniva3, 
1.G.R.ad, Shoranur-3-. 

191. T.V.Sreeman Pillal, 
S/i T.V.*o.èn Pillai, 
Retired Driver IP Grade, 
5.Nr'P 1794, 
Sunil tiTher, Ganeshgirl, 
Shoranur—l. 

191. E.Peramesuaran, 
5/, P.N.Sahrasanama Iyer, 
Retired 	Special Grade Gu8rd, 
S.N,1495. Devi Nivaê, 
Nedungatur, Shoranur-1, 

200. T.Sankunny Nair 5/. rl.P.chuthan Nair,
Retired Guard tEO, S,N..6459, 
Padrnalayam House, Paruthipre, 
Shsranur. 

201. C.Balakrishnan, 
S/o T.Sanka.ran Nair, 
Retired Driver SB', 
Staff No, P 5702, 
Krishna lfihar, Vellathei'l egr, 
P. 0.Cheruthuruthy, 

- Tricur District. 
V 

bpplicants in 51.No. 
194 to 201 are 
epp1iantS in 0.F.45/93. 

... 	ppLICR1ffS 
I.. 



t, 	 IJ..a..L. .iI_t 
LUL, 	l\.UIV1I.JBfl f\UtY IWA.i., 

sfr C.K.Achuthan Neir, 
Retired Driver, Staff No.P.2833, 

Special Grade, Vadakkekonnañath 
House, Chu'luvalethur,.Shcraflur — 679 121. 

P.Remankkitty Neir, 
5/c T.K.Snankeran Nir, 
Retired Guard 'P' 
Special Grade, Staff N. 
E 14671, Puilconni HojèfJ 

Chuduva1athu horaiur-. 

P,Nareyana Pillai, 
Sb P.krishnen, Retired 
Driver 	Staff N.P LSMi t  
Poovathingal House, 
Kizh&kathil, Pnnthipra, 
Shoranur-1. 

215. S.Reman Nair, S/n,. Kr 	rar 
Retired Driver 
Staff N.,P 7065r:.,ST8!fl-1COi  
Cbennthurle'rthi Pit, 
Trichur District. 

V.Nareyarian Ezhuthachen, 
s/a D•1Velu Ezhjhach; 
Retired, LstsShuner, 

- S,Ns P 8117, Devasarnperarnbii House, 
Mannanur Post, via iaiapta. 

K.Chellan, S/c T.Keripin, 
Retired Driver tct, S.N..,J3,. - 
iluthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur. 

2O8, K.P.Gopalari, 5/. K.Nareyanan Nambiar, 
Retired Guard t)BUm  S.No. 7525, 
Leela Sadan", 

Railway Booking .CN'ie Rczd, 
Shoranur. 

-2 L .Kesavan, 5/..Perugan, 
iJ I.F.1an 

S.N6.PQ 10026 9  
Theathil House, 
çc1aku1am, Shoraflur. 

21n. M.SankareflaraYaflarl, 
Govinden Nair K., 

ftIid Drivei "A" Special, 
Nivas'., 

'APPLICANTS. 

- 	
. 
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21.1. K,chuthan Nair, 
S/o chuthan Nair, 
Retired Locr Shunter, 
S,No. B 6054, Kadambet Houce, 
1undamukam Amsom, 
Post Ganéshgiri, 
Shore nur-3. 

21.2.. C.Manimuthu, S/o Chambake 
Mudaliar, Retired Driver ia  

S.Nn,P 7492, NambenthOdi dcuoe, 
No.179, Iqudeliar Stret, 
Shore nur-1. 

K.P.Govindankutty, 
Since deceased by Leqel Repsent2tiVer  
Smt.Sulochana Amma, H.Nn,/131, 
Neinban Thodi, !1udauiar 3treet, 
Shore nur-1. 

.E.Balasubramaflie Nenon, 
S/o 11adhav8 Rao, Rt1r'd, 
Driver "B" grade, .Nrj. V 6, 
LG eetha Nivastt, Ponnemiiga1ti HouE, 
Shore nur. 

K,Sankaran, S/o Machavan K., 
Retired, Driver A", S.No,.4305, 
Kayanathuthodi House, Kellippadern P.O. 
Shoranur - 2. 

f.216. V.K.Sielukutty, S/o Kelu NpIr K., 	 S1.Nos. 20.t. 

Retired Driver "IF, S1No.9730, 	 216 are epplicants 

Karthika, Kanaleppara, 	 in O,I,46/93. 

S ho r a flu r. 

M,Velu, S/c, Velu, 
Retired Driver IkBfli Grade, 
Staff No. P 7936 9  
Naikankunnathu Veedu, 
Kovaippera P.O. 

P,P.Velukkutty, i/o Shanku, 
Retired Driver tBIL, 

S.Nn. p 7192, Padincharvettil House, 
Karakkad, P.0.Kaveleppara, 

219, P.T.Ouseph"S/o Thomen, Retired., 
Guard 	Grade, 5.No, 9431, 
Ja/ )lappi11y House, Veppelassery P.O., 
Angamali, Ernakulam. 

220. P.Krishnan, S/o Imbic1yadi, 
Retired, Driver "" Grede, 
S.No, P 5730, Krishneqher,. 

V 
Nedungathur, Shorenur-6 	121, 	 .•..APPLICANTS 

..Contd./— 
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M,Chandukunhen, 
r I_ cii 	r_Lj.LII...A4., 

, 	 ,Oflir11flJcLLLPcULL.Y 

Ret.red-, Driver 
Spedial Grade, S.Nn.P 2897, 
Pilssery House, P..Vençeri, 
Ii Ia I Calibuts 

M.P.Kesavan Nair, 
S/oP,K.Chandu Nir, Retired., 
Virman 	S.Nr,.94611  
Che9irnanassery Padinherj H'i', 
Kottool P.fl, C11cuf,  

P.K Remapanicker, 
S/c Chamy Panicker, 
Retired., 	Dd..W'. trade, 
S,N.8284, Navaratne, 
P .0,Kunniampurarn, 
Ottcpalam-4. 

K.Elakrishfla Iletion, 
SfP,Madhave Mer3n, 
Retired Driver tAt 
Speil Grade, Sta?? N.P 2437, 
Krndathil Hcu se 	.rndat.h 1 
Trichur — 1 •  

1..PChinnan tenrn, 
5/P.ankunriy MLiranj  
Retired Guard 
Sreil Grade, S.No9333:  
lciigt Ushas, P.O.PulaK.d, 

ViChe],akara, Trichur. 

221, M.PGrp.a]aPSharrti, 
&/C.P.Rahava Pisharoti, 
Reti.red Guard Special Grade, 
Pnnnima I1ajakkad, 
Shanur-679 121. 

C,Chandrasekharafl, 
5/o1.K.11ennn, 
Retired, Special Grade Guard, 
S.N176181 tGkUlt, 
Pshk Nagar, Kamboni Reed, 
tyynthle, Trichur-3, 

V.MJbclul. KedIr1 
S/u 	fLohamed Heji, 
Retired, Guard tfO Spchu! 6rano f  

S. N. .9 826, 20/1 63, 12TtJpa1111i  
P..thol, Trichur. 

Sl,N.217to 223 are 
applicants in. O.A.47/93, 

/- 
J(( 	Iraçm 

Pin-8 

L tTT'U fZ• 

8 	_—'---\ 
N G O 

karan, S/c 0.S,Paan, 
Coeds Guard, S.(P,U 19(30, 
reth House, P.O. 
hery, Via, Trichur, 
007. 

Sl,No.224 to 229 are 
applicants in 0J.48/93. 
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230, P.Naryanan, 	 - 
S/o Sankaran, Retired, 
Special Grade Guerd, 
5.N.EE 86, aUShBSL, 
Rayaroth Paamb, P.O.Paral, 
Tellicherry-670 671. 

V4.5ankaran Nair, 
S/o T,NareyanEifl Neir, 
Rtired •, Guard 	Sç..ec1, 
SNh.12746, shjad, P1el, 
cJKooLhupararrbe, 
Pjn-670 643. 

C.H.Balafl Nambiar, 
5/0 Kcnhikrish'cfl diod1 
Retired Guard, 	.. - 
S.No.997, lisha Bhevan, 
P.0.Kottayampoil, Via' Te11i;J"'y. 

.M.Padmanabhan Nefr, - 
5/o A.V.Krishna f'èrcr, F€tired.., 
Driver lAt Special, S.N 	P 5T1â, 
Day1 Niv, Kottar&hUmpr, 
P.0.Azhikode., Cannanora. 

.'-K.K.Susheela,/S Late 
UC.nand9P. Retired., Drj.jer 
5 • t,2E435, Anand" 'Jihar1  'i]:avil, 
Kannur - 670 008. 

235, 1l.Nrayani, U/o Late K.Pcreyen3fl 
N a jr,Retired. Guaid 'C', 
S,Nl903, 1adathil House, 
P.0)thirakkal, Cennanore— 670 011 

i<1kunhambou, S/ri Appu, Retired., 
Shunter 1 8 	S.N..P.5331, 
Packkadam House, 

P0.Trikkripur, Kazharg.d. 
K.r.VanajakshY Ujo Late CH.Gspalan, 
Retired uard A t  Speci8l, 
S.No.9498, Chettiyam Veettil, 
Near Railuay B: Cabin, Badagara. 

J 	
0 

A.K.John, 5/. AoJ.Kurian, 	 S1.Nw,230 to 238 are 
Retired., Guardfl, '', 	 applicants in 0.I.49/9 3. 
S N. .9e13, Ariyathu PariJ 
House, Pe1lrn.P.O., 
Kottayeni - 7. 

23910 R.Marappan, s/s Rena Goundan, 
Retired D*iver, 1C•' 
Staff No.. P.27181  EU-118 .0. 
Reiluey C.l.ny P.O., 
Erode - 638 002. 	 ... 	PPL1CPNTSh 

...Contd./— 

It 
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240. K.C.Nalleppafl, 
V 

S/o S.Chinnappa G.under, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT 04, 
Parvathi Krishnan Street, 
Kollem Pelayam, 	V 

Erode - 2. 

241, P.Keruppannan, S/ Prngic 	rcr:  
Retired,, Driver tAf 
S.Fo, P 35839 	V 

V Korakattu Valasil, 
Door IcIo,5229/A 14, Cév;ri '.'•, 
Erode-?. 	

V 

PLKanJasiEy, S/s flarappe 	wnda? 
Retired Drir tCl Ná,P 24. 

E:rede-838 302. 

*,V Muthuseiry, S/o Palatil £)L'r.dr, 
Retired Driver'C', S.V.P3?CC, 
Raghavand Nagar, Erd9V_ 	- 

A.Ramasamy1  S/0 A.y-auinç:. 
Retjred,eratr'( ', S.Nci.2356, 
Pudhupalcyam,' Door 246, 
Alarnpaleyam P.O., Erode-B. 	V 

SJKandisamy, S/o Sengadan, 
Retired. Driver tct, 
Staff No.P 4103, Ragevana.idar 
Negar, Door No. PAB 18, (avcry R.S., 
Erode-?, 	

V 

246. C.Kurnerasarny, S/a Chellappa Goundar, 
Retired., FiDeman  tBT S.No .P 788 5 ,  
Door No. PPI:2831  Pudupalayem, 
Allèrnpala,'am Post, Erodn-8. 

247., VT'J.peerekhan  5/a  T.J.Jemallutheen, 
Re1red,, Drijer :b, 
S.Nb, V,38,D.No.94, Railway COlony 
Post, Erode 

248. Vélappa Sounder, K, 	V 

V 

V Sb Kolanda Sounder V  V 
r&d, Shunter 

Kattoor, 
V'%thlm Post, 

de- 

J29. P.Keruppar/ian, 
ZIMIT\ ,5t 	P'aJeni I3oudan, 
"- Retired.,i,/Shunter 1VB 

V 	 \P.4t84,' Door No.197, 
uup1ayam Akkarkam, 
Alampala yam P.O., :rod-, APPLICANTS. 

..CortcL/- 

V _ V 	 V •_ ' VV• VV 	 V 
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250.. A,Nallasamy,. 
S/o 	Gounder, 
Rc:Ld, Driver tB?, 
S,No PT3 10237, 

- 	D.No,2803, Puthupalayam, 
lampalayam p.oe, 
Erod-0. 

251. .N.Kaliannan, 
S/o Nellaownder, 
Retired. Diesel Fs?.stant 
5j0, p 4011. Satri Nag3., 
D.No.55, I'ear Uater 
Erode 638 002. 

252 K..Ramesamy, 
S/o Kalianna Goundan, 
Retired. Shunter ?B?, 
S,No,P 39587  U.PJ0,62 
dappalli R fr S Past, 

Cavery, Eride-7. 

P.Sengoda (sounder, 
5/0 Palani nunder, 
Retired., Shunter B. 
S,,N,. p 44291  D.N569  

380a1l5. lJtil8gO, 
Peppapalsyam, Cavery R.S., 
Er,de-7, 

P,?]uthusamy, 
S/d'Pani GzurCf, 
etjredg  Shunter 18t, 

S.Np.P. 500, Pudhupelcyrn, 
D.No.263, 9raharam, 
Alampalaysm P.O., Erode.-8. 

255, V.Sengodan, 
S/a \Jelappa Gounder, 
Retired, ShuntertB t, 
S.Na.5133, D.Nc.2/60, 
Ottapalli, PlIlsyar ei1 Street. 
Cavery, Erade-7, 

256. K.Chinneppan, 
S/a Komara Samy Gr,under, 
Retired., Driver Ict, 
S,N',P 3531, Pivakathu, 
Cavery ?.0., Colony Road, 
Er a a e —7. 

257k P.Venkatach1em, 
S/a Peruma Gounder 
Retired., Shunter 101  
S,Na, p 4097, d 1/11. A 
Karuthuveli Tnottarn, 
Odappalli, Cavery R.S. 
Ernde-7. APPLICANTS. 



r 
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25$ N,Velappan, to 258 are 
,n 	0.I.t.5O, 
	

• 14-mn+3 - 	- 	 - ,o i'saiia u.unuer, 
Retired., Shunter h131, 
S.No, p 26471  
D.N..i/20, Odapalli, 
Cavery R.S., Erode—?, 

T.P.Cevindan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Staff No.11159 1  

Prasanne Nives, P0.3  
Chirekkel, 
Cennanore - 670 01. 

K.Sreedharsn, 
S/c, 8.T4chutha 
S.N. P.3180 

'Thenai House 
Opp• Railway Statior, 
Chirakkal P.O., 
Cannaporc, 

M.Belakr5ahnan, 
Sb Namtikutty, 
Retired., Guard 'A', 

70 S.No, 158, 
fvlenkkith House, 
Good Shed Road, 
Tellicherry, 

P.K.Raman Neir, 
S/oP.Kurthambu Najr, 
Retired., Driver 'A' Special 
Grade, 5,No. P 6446, 
Kavinchalil,, P.O., 
zhikode, Cnnanore-670 009. 

V,P1.Karthjyani Amma, 
l,i/o Late K.P.Jenerdhanan Nair 
Retired., Special Grqde Guard, 
S.No.96509  Ashok Bhavan, 	

A 
Thamarakuzhi, 11alepiurem, 
Pin-676 505, 

264, K.Govindan, 
S/c, K.Aruvan, Retired., 
Driver 'A' f  Preethe Bhavan,

ire  fJ5• 
hathV 

0qqTE ek 

P.0.J1avfl., 

nan, S/c, Rarn2n, 
Guard, S.N,.1554, 

W
ti

. II 
l House, 

Ward, 
at, Pin-670 36Z. APPLICANTS. 

Contd .1- 



.. 36 .. 

N,Vasu, S/c Rentpothy 
Retired., Shunter 10 
5.N, p 50241, 
Kottiyath House, 
P.0.Muzheppilanged, 
Pin- 670 663, Cannanore. 

P.K.Kannari Neir, 
S/i Apu4a'ir,. Retired., 
Shunter 'B', S.Nc,P.7794, 
Verkulathu Veyil, 
Near Akl!yath Terr.plt;, 
P 0 0.Azhik6zie, 
Cannanore-.670 009. 

P..Rohini, L/o Late J(.C1erdi, 	Sl.No.259 to 268 are 
Retired Shunter 	 applicants in 0..51/3. 

p 7173, 
Chembakachalil House, 
1.0.uzhapi1enged, 
Cannenore District. 

C.K.Chandan, 
S/o'Ambadi, Retired Shunter'O', 
S,t..8223,•  Keneyl Housc 
Ekkchi P.0.Peliode, 
Via., Trikkaripur, Kazhargod. 

- F..Nsrayeni i1/c Late K.Krishnenj  

2 	
Retired., hunter, S.No.P 7490, 

	

70. 	Machippurrn •Houe, 
P.0.Cheruvathur, Kazargod, 

PJ1&Hmavathy, 

271 
Retired 	j 	A Special,.GUard, 
S .No . t9 	 lT 

trI* 	Schosi, 
urL Cennanore. 

T.P.Lealavethy 
2720 U/o Late P.V.Kesavan Narubiar, 

Retired, Driver A Special, 
5.iS:.4654, Keseve Nivas, 
Near Eleyarsor Temple, 
P.0.Mudeyd, Cannancra. 

°V.X.BalekriShflafl, 

27 	
V.Demoderari, Reti:ed., 

Driver. 'A' Special, 
$.No.! 4361 9  
8/9, Reshmi, S.N.Nag8r, 
P.D.Thottada, Cannerrnre-?. 	 ... 	kPPLICANTS. 

	

V 	 •,,Contd./- 



= 

37 S. S 

P.tl.&reènivasan, 
274. 	S/o P.Govjnden, Retired. 

Guard Special Grade, 
S.No.12054, tSmrithit, 
Post Ve,ngeri, flethoth Perembe, 
Cal icut. 

P. Krishnan, 
275. 	K.Per'jrnal Nai.du, 

Retired., Driver '' 
S.No.P 4350, 3/2759  
Opp. Spares Lacd, 
Vadakkañchery, 
Trichur-.680 528. 

A.Bhaskaran, 5/o Appu, 
276. 	Retired., Diiver TC' GredF 

S,No. p 43011  

yyanetu Parambu House, 
Ayyeppankavu Road, 
Koch j-18, 

K.Chnyikutty Kehnoli, 
271. S/o Kandan, Retired., 

Driver tCl, S.Nc. P 94O, 
Kennoli House, Kacheri Amsoni, 
Desom, P.O.Calicut-673 -011. - 

C.Madhavi, /s Letd 
278. CK.Krishnan Retired., 

Driver 'C', 5.a..P.• 37379  
Krishna Nivas, P.00layil Paremba, 
P.O.Kaliayi, Caljcut-673 JG3. 

 

 

T.Kesavan Nait', 
5/0 N.Govindan Nair, 
Retired., Guard ?Bl, 
S.N..4956, Santha Sedan, 
Chuduva1thur, 
Sheranur-671 121, 

fl.Elles P.ron Raj, 
S/a S.Ilariadsss, 
Retired A Special Driver, 
SNo, p 3702, ED 196 E, 
Railua' Colony P.O., 
£.tode - 638 002. 

Sl.o.269 to 279 are 
app icants in .0.14.52/93. 

o-vindari, 
eppan, Retired, 
No. P 3631, 
ay Colony P.O., 

APPLICANTS. 

.Contd./- 



.. 38 •. 

11.Kasimir Lsuis, 
:282. S/o K.Maria Louis, 

Retired,, Guard A SpeciB)., 
S.No.1211!, Annedurai Street, 

d16 	002. 

K.1uthusamy,S/. K.isndai 
283. Gunder, Retired., Cuari 'E', 

S.No,12011,°1' Rmamc.ior-!;hy 
Street, Kollampelayem, 
Erode-3c 002. 

KbSunderesan, 
264 	Sb N.Kalyanesundara Mudal..ar. 

1• Driver A Grade, S.N.. 
N.48, Lenin Street, 
Eride Railway Ci1nn7P.st, 
Exode-2. 

K.R .Lekshmanan, 

285. 	11.Rengasamy Kur:e, 
Retired., Driver •I 	sprJc1ei., 
5taf' No.P 4467, 
'orth Eda Street. 
Sheema Naar, 
TiruchirapDally, 

1. 	Pin-620 0.01. 

K. Subramaniam, 
23 	S/c S.Krishr!asaily, 9etiid.;  

Driver 'A' Special Grade, 
..S.No...P 178$, 4, Lenir S*r4, 
Railwy Colony Post, 
Erodê-638 602. 

P .ethurama, 
287. 5/0 Rethinam, Retired., 

D.river 'A' Special, 
SNo. P. 28881  

Ilernathi 111am, 
.106, Bharathi Palayern, 
1'Iola0pa1ayam P.O., 
Er. de-2 

11.Chinnappan, 
288, 5/. C.P1oskkn, Retired., 

Diáet Shunter, 
S.N. P 1785, 7/8 
Rdi1Uy Colcny, 
Erode-20  

M.Marappan, 
289. 	S/s (1,f'Iethan, Retired. 

Driver'A' Special, 
3779, 10?, 

Karnalagam, Barathy Palayem 
Street, Ilulepaicyarn P.43. 

/ Erde-2 

.1 	

V 

APPLICANTS 

Cr, Ft4d . . 

, 	V 



R.Lingappe 	S/u S.Gyyajo,, 
2910 Retired., f4t SpeciRl 

 Driver, S.No.P. 17141, 19,. 	" 
Knthjkarari Street, 	' 
K)lampaiayern, .Erode-2, 

T .5 	nIvsen, 
22 	5/c R,Swemjnathan " 

. Re'tir, Driver F. Special. 	' 

S.'Ne.0 4339, 345 •.,, 	 '1 Railway Quertcrs, Railway Cc.i.ov.. 
Er6de-638 002.  

:p.Namasjvayam, Sf. .N.Ba1:r,'dern. 
293k Retired, Driver 'tV Spocioil  

S.NJ. r 5511,1. 1e, 
Houiig Unit, eriar 	ger, 	' 

Erode-639 '001., TamI1nau 

K.f1.f'lunirej, S/i, 1(.NUflUStJ!1.y, 
2g4• •Retired.,"Djes.el Assistant, 

S.N..'PTJ 102121 
lanickkavasacar ,$treet, 
S.estri Nager,  
Rajlj,j" 	P.0,. 

L.Arhoni S-uamy, 
S/. t.ourdu 'Suamy P11.1a!, 
S.w.. B 1419. 41/A 
Rai1wy Colany,' 	' 

Erode-631 '102. 

N1.8Lipathy, &/a m'.Pmmoo,ka 
Gounder, Retired, Driver 
B' Grade, S.N.. P %76, 

17/F Cid Railway Colony,. 

V.Belaraman, 5/. Uenkkataswamy 
297 	Naidu, Retired, Driver LB' 

Grade, S,r4c. r 9420, •• 

-Bfa'J.-1ay Cuioy, •Er.da-.21 ea 

S/u Perurnal fJidu, 
129t/ 	 TBI Grae 

' 	 \SN.. 	,23, No.17/8, 
iNmdsiv.ayem Street, £ode-2 

	

R1,,$4'c Swami Nathe, 	Sj.No.28o tj.299 are i 
Retir&,jDriver T01 trede, 	epplicants iii O.'k.53/93, 

'. 	-S..N.-P 513, Dcci 41410, 
~Ie 1.0., ' 	 • 

-2. 



.. 40 .. 

'.Pangunni Penon, 
,a T.C.K.Nair 

Retired Guard A' Special, 
S.N.. 15200, * Pournami 
Nangappa Nagar, P.O. 
Olavakkot, Pin-67$ 002. 

i.Krishneñ Neir, 
S. Kunchu Nair, Retired.. 
Drijer, A Special, 
S.N.. P 6444, SrshUam, 
P. 0,01avakkt, 

V.Sréedharen Nait, 

	

, 	S/.o r.R.Krishne Pillai, 

	

jO 	Retlied, Guard A Speniel 
S,Nc.,15202, Thuruthel 
Aymanam P.O., Kctteyaip. 

P.A.Rajair, S/n P.S.I%ppu, 
303, Retired Guard ! Scii, 

S.4o.16144, Hous9 N...it!5U6, 
Reshmi't , Near P.Cvi..iny, 

Cochn-.1I$,. 

. C.Kutty Nrayanan, 
S/n J.C.Nerayenan Neir, 
Retired, Guard A Spacial4  
S,No.7625, Chembra House, 
Shorenur - 679 121. 

s. 'P.K,Kcst'y, S/o P.K.Koshy, 
Retired Guard, &.Ir.15206. 
Vazhakelejil, Gñgadikal P.O. 
Chengannur, Pin-689 122, 

K.L.Kuiien, 
306. S/n K.P,Lonappan, 

RetiredGuerd P. Special, 
S.½, 15216, ItChandinill , 
HijhSthOol Road, 
P4Lrrappur, via. Trichur 
Fin—,151 552. 

J.  
N,Ramakrithan Narnbidi, 

076 S/V  ChLtan hattathiripec, 
Retired. Güà4 1A', 
S.NQ$4O4, "Karthikat' , 
Ravarinperam, Trichur..68fl 631. 

308. Wfo Late ARengei, Retrkd. 
Dr.ive Pt 	ia1, 
S.M•.P 4367, Sree Rarigrn, 
Pun1pEngi6e Road, 
r1jj1t-678 $02. 	 .e . APPLICANTS 

V Co ntd. 
t 

H 	.. 



F- 	- 	 - 

- -- 
- 

- 
--- 	 S 

-1_ 

i--: 
- - -' 

r 	 I 

t .1I.RarnathBndren; 	.--- 	- 	- - 
t.B.mannadier,F(etjred., 

- 	GuardSN.. 15210,  
Ianikketh House, - 
Kit 	Paighat - 678 506, 

V.Madhavan, 
- 	$toVluchath, 

Driver A Special, 
S.Nø, P 213, 

.°allath HoLse, 

Paighat, P-678 511. 
.Nos. 300 

3fl. eppli.cents 

Retired. tUB. ,jC1, 
S.NÔ. 6339 Cher.jdath Htus, 
Kuttarnassery, Aluaye.te3 1Oz. 

H 	 1-2 	Narayenan:Sf.B.Rrirem, 
-1 	 Rt.ireo Drivet Gio-is, 

LNR.PTin5o5, 
Jeevanartf,arn Street, 
Poonthurei;.R*erj, 

to 311 ere 
in O.A. -54/93 

C.Krnarasamy, S/ Chinnppe 
-' Gounder, Retired, Driver 

'B', •S.!o. P -42061  D.No.6, 
Shl- p4¼8., Sutharr, PurEm, 

311z .T.S.Retarno.rthy, 
S/iK.S.dara3aiu, 
Retired., Driver 'A' Special, 
S.N.P 3540, 159  Sunderam' 
Street, Erode-2, 

A.bdul Jarfar, 
315. S/s Abdul Keder, Reti.-ed,, 

Driver, Gsods, SNc,,%J 44, 
235 .Kalyanasundaram Street, 
[redo— 638 002. 

316. 
S.Angamuthu, 
Sb V.Sitiie Naicker 
Retired., Driver 'B', 
S.Ns. B 1365. D.No.411 

y, P • O 
0, 

APPLICANTS 
./: Cntdf-. 

/e.- Ve1l3.rm, 
ver 'A' 

P 35421 . relephone Nagar, 
P.O., Erode. 

ME 



K.Chinneaiyen, 
318. S/c !-.numan, Retired., 

Shunter "B', 
S,N.1- 7458, 76, L.G.G.5. 
Colony, V.0.C. Stret, 
Vollampalayem, Erde. 

i1.KrishnanS/a Munusamy, 
319, Retired., hunt2r., 

S.N.100729  PT, ).N,41L', 
Railway Colony, Ernd. 

	

I 	R.Thiaoarjan, 
320. S/s Ramasuamy, Rctit., 

Guard 'Ps' S,No14332, 
Thang8pattalakarir 
Popnthurai Road, 
Eride. 

.Chinnaiyan, 	 J.Nw,312 to 321 are 
S/s Arumugarri, Retieu., 	pp1icants in 9.k.No.55/93 
Drivei "Ar S.No, 
Ns.331 A, Railway C•cr:','. 
Erid, 

P.Subranianari, S/c 
322, Retired Guard 'A', 

Staff No.748, 112. 
Vinayger ki1 Stre, 
Sastri Nagar, Er.de—E38 002. 

S.Kannirnuthu, 
'32'3. s/o Subba Thevar, Retired. 

Guard W .  S.No.1606, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le"ut, 
Sulur, Coimbatere-641 402. 

R,Angenna Pillai, 

	

324, 	/, Rangasuamy Pillaf, 
Retired. Guard, 
S.No. 15271 1  20 Nurtn Chinne 
Plariamman Koil Street, 
Karungalpalayam, Erode-3, 
Perryar District, 

\J.Ilari, 5/. iienketesan, 
Retired Guard, S,No.12563, 
No,111, Thera I11am, 
Kurikaranpelayam, 
Nulapelayem P.st, 
Erode-2, Periyer D1sict. 

V.Lakshmanan, Vs 5 'Jad.'j1u 

	

' 	Retired Guard. S.Nw.136. 
harathiplayam Street, 
Kurikeran pelayam, 
flulapalayam Past, Erode-2. 
Periyar District. 	 .. 

.Contd./— 



S. 43 *4 

V • 1< .Shunmughasundaram, 
7. Sc KSKeruppanaaemy, 

- 	Retired., Special grade Guard, 
S.N.JfT 3510  194 E, 
Railway Colony, Wear Railway 
Clany Ptist Office, ErOde. 

V.K.Unni 1'Jair, 

328 	S/u K.Raman Nair, 
Retired., Ass1sta1t Gueri 
S.No.1902, Ccntchery St:, 

R.Lekshmanan S/r, rnas.iv, 

329 	Retired 	pecil Guari 
S.Nc.7210, D.No,1%331  
Seetri Nagar, Sadayarnlym 
Road, Ercde. - 2. 

\I.Swamyappah, 
330 	s/a G.Visuvasern, Reired., 

Guard, S.Nt. 14131, 
S Karuppanasuamy Kail .tii Stre,.., 
Surampetti Road, £rode-63E. CG 

- 	Periyar Disti'ick-. 

R.Veeraroghavar., 
3310 s/o V.R'ma Iyer, Retired 

Guard, 5.Nc.15231)  
Tayumanavar Street, 
Pundurai Read, Erode-638 002. 

K.Ramalingarn,. 
332. 3/0 V.Kandasamy, Retred 4 , 

Driver IAIJ,  S.N. PTJ 10052, 
Door. Ne,16, East PFttakarr, 
Street, ree-638 002. 

- 	G.R.Samuel Raj, 
333•  SI'O G.N.nandhem Pillal, 

Retired. Driver ?ft  Special, 
S.N 	p 2836, 23 ;t, 
Paflchayat Union Street, 
Ilanthepe, Podanur, 
Coimbatere-23. 

Au, 
Batcha, Retire., 

V 	cI 74t' Special, 
?Ne,Pc. 26, 168 ran R, 

t TamilrrcIu. 

.u, S1/o Nanjappe. 
\4t35, Gounret{rod., Driver  
\1875, 96/11 Arthiiiiam, 

'4 	-  l.ore..Road, fudanur-2i, 
Nadu. 	 • 

SJ.Nu.322 to 332 are 
applicants in 0.h.5a/93. 

... APPLICANTS. 

.. .Contd./- 



-Ow -  ----'---. 	 , --.. .-..---..  
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S.Ve1ustiemy Pillei, 
S/c,A.Sankaral.jn.Qam Pi11.ei, 

336. 	Retl-red Driver 181  ,N..,6437, 
.D,Ne,3601  Selvapurem, 
North Peru, flain R.ad, 
Coimbat.re-641 26., 

K.Rangeswemy, 

337 	S,0 Kuppusuamy Naidu. 
Retired,, Driver, 
Specia1', S.N..P 9464, 
D.N..24; 1i-n Road, 
PodBnur-23, Temil NedU, 

K,Ahamed Sheri"f, 
338. 	5/, A.Kader 8atchi, Re'iri'zi., 

D'iver 	Spcc.iai, 
S.N,P 4341, flain Rpd. 
Ppdanur-23, lamil Ndu1  

• 	Nanappe NRi.u, 
339'm 5/- Venketasuamy Najd, 

Retired Driver 161, 
.N; P 3438, 6jahei Kovil 

Street, Pudanur-23, 
Tamil Nadu.. 

. K.P&1aniep'ar, 
* 	S/.. Kuruppenria Goun4er, 
34r.. Retired. 

S.N. P- 43i-3, 
Vilangattur, Kdachena1iur. 
Erude — 10. 

fl.Palaniappa-n, 
341...flarappa Gundei, 

Retired.., i Fireman !Bt 
S.N$,. P 4312, - 
Vellaikattur, 
Kadachanai1u P.O., 
Thiruchengedu Taluk. 

fl,Chellappan, 
5/c flarappa Gounder, 

f 	Retired., Shunter, 
S. N..9 454, Aiampa1a'ani, 
Pallipalayam, E-r.de-6. 

P.Paleriiappart, 
S/u A.thathappa G.uder, 

34...• Retired., 	uter' 
S.Ns.P.74651  'J..o4 :*, 
Velankateor, _b .... 

- 	Kadachanailui, Ero1e-10.  

Si.N.333 to 339 are 
pp1icents in O.A.57/3. 

13 

APPLICANTS. 

.96.Cofltd.1' 



I 

- 	P,Gurusamy, 	 .. 
S/ Paleniappa Gounde, 

344 Retired.. Drive 	V 

P 71600  Nflem04- 4  

.L.G.G.S.Colnn,. 
Killampa1ayam, t:iide-2.. 

R.Kumarasamy, 
Sb Ram.asamy Gounder, 
Retired., Shunter Lbo, 
S,No.P 63152  
Govindenalayar, 
Alarnpalayam P.fl. 
via., Erode. 

G.Samuel Durai Saiy, 
346. S/'r) Gnanadurei, 

Retired., Driver •t%, 
Spi. S.No, P 3107, 32 
Upetair 4th Crcsf Roao, 
Paramasivapurarn,. L31di.-5i HIP 

V,Sengodan, 
S/n \'elappe Gourier, 

. Retired., Shunter/1ucc, 
S.No. P 3Slrj, \JilankaHur, 
D.1"s.54.Pulapalayarn 11.0., 
Kadachanur (Village), 

C.Nachimuthu, 
340. 5/o Chell2Dpa Gnurlder, 

Retired., Shunter, 	. 
S.Wo.P 4384, Pnclape)av 	Pt.;  
Kadachanallur, PalipalayLrn, 
Erode-6. 

T V.S.Alitno ideen, 	 Sl.No.340 to 349.are 

34• 

	

	 hiruddin, 	 applicants in O.A.58,3, 
fitred.., Driver 
Spl. S.No. p 32600 	 V 

47,. T.J.Shirfuddin Street, 
Sastri Nagar, 
Near Railway C.lony, 
Erode-2.  

V.N.Ramankutty Nair, 
350 	/o V.Narayanan Nair, 

Driver 

ell 
(( 	çMIN Pa44, Pin 678 COl. 

V.Ntdevan, V  
351'. • Efo JFt.Narayana ]yer, • 
ZRirçej'., Guard 

V 	 '042, Na.i/780, • 	V  
"\. 	Viy 	Single Stree-,: •. V  

Kelpathy 01 P,fl., • • 
'i(alpethy, P81.et - 	V  

	

.6780113. 	. 	. 	, 	APIC.NTS 
Contd./— 



46 	.... 

C.Chethu, S/c Appol 
Retir'd., Driver 

352 5.o. 	P 	5287, 
Kurunçad HQUSe, 
Maruthe Toad, 	PEighat. 

• P. 	Krishnan, 
-5/o 	A.Arumughan,.Retired., 

353 Drisjor 	t8l, 	S.N. 	P 	9449, 	 5 

Chjnath Husé, 	Kvi1pad 
P.O., 	Paighat-17,p 

Sukar,n 
S/ 	P.Senkere Mlenoo t  
Retired., 	Fsst.. 	Gig, 
S.No.15394 0 	Palakkott HU'i, 
Thenur vie. 	Parli, 
P L a-ghat-67.0 	616. 

'.Govindar., 
355 S/o 	P.Ser:kera Mencri, 

Retired., 	Guard 	'EP, 
S.N2024, 	SriveIrarn, 
H.Nti,11./33, 	mndira!:r. 
Kallep'illy, 	Palcjhat-5. 

R.Naray3an, 
356, S/ 	\J.Raman, 	Retired., 

Driver 	tA rt, 	S..N.. 	P 	5847, 
Chenth'ikB Nilayam, 
Korathodi, 
KedLkarkurnan, 
Palghat-678 005. 

• :N.Velukutty, 

357 
S-/h Narayanaswamy, 

Driver Retired., 
• 

S,:N..PTJ 	101132 
• mba1aparambu, 

Near Madrassa, 
Kv11ped, 	Palghet-17. 

T.Velayudhan, 

35S 
S/n Theethy, Retired., 
GuardtC', 	5.Ns 4 	16223, 
Devi Sadan, 	Pottakulam, 
Kavilpad P.O., 	Pa1ç4hat 	 S 

V.Viswene .han, 

359 S/o Kubhna,i, 	Retired., 
Loco Shunter. 
Stto. 	P 	5184 9  
Va11ankd, 	Kii1pd, 
Palghat-17. 

t/.Vasu, S/o 'Jelayudhan, 

36O 	Retired., Driver 5.Nc. P 3164, Chèndrasoudhem, 
Tannissery. Pa1hat. ... APLICANTS. 

Csntd./- 

10 



.. 47-., 

- 	V.Mihevan., 

	

361, 	S7. Velayudhan, 
Retired., Driver 
S.N. -P 94I, Rhendra 
Sedanam, Ilelepuram, 
lavekkct, Pin 679 002 9  

Paighat. 

T.\J.Veleyudhan, 
5/o P.\Jeeran, Reir 4 ., 
Guard 'B'. S.No.6850  
Thurka1 House, P.O. 
Perujuttukur issi 
Peighat. 	- 

J.Sivararan .Neir?  
S/c K.Keseven Nair, 
Retired., Guard 
S.No.682, 72/, -. 
Instrurentetion Tlcn ship 
P.O. Kanjkode Uest,,  
Palqhat. 

S.Vperaraghavan, 
- S/eP.Sincjerm keir€c, 
Guard 'i!, 5,N6.16522, 
H' N.. H-2, Housing Unit, 
Karaniadai Road, 
Mettupaj 
Pin.-641 301, Tarnil Nadu. 

1.,Narayanan fsJair, - 

	

365 	Thsvit.ta I;er, 
Retired,, Dieel Asst, 
S,No.P 9444, 
f1ulakkara Hnuse, 
Fuduppaniyaram P..:],, 
Palghat-67$ 733. 

- 	K.K.5u1r'amania Iyer, 

	

366 	S/s K.S.Kuihna Iyer, 
• Retired., Guard IL', 

S.Nr.1149, N..3/1261  

L.N.Purern Village, - 
Paigh at, - 	 - - 

P. Belekrishnan, 
36 	S.Ukkande Uarier, 

'ai1 Guard, 
n L4'I7, Harivas, 
le4kea-cçiqare, 

c ( 	'-P&1akksd-'67g 009. 

Kuarn. 

	

68 	 !ipu ku ttan 7  
Reti;e'd,/ Driver 
i !4436, 

Tt*èt1hieingal House, M9lepurarn, 
P7O C1cvekko, 
Palghe.t-2. 	- S .'  PPL1CNTS. 

. .çont.s. I-. 



V 

Raramava Menon, 

369. 	S/M,N.Rarnen I1enon 
Retired., Driar 1P.1 Spi., 
S,Nc, P 4684, 
Shfvesilam Madathil Hoijsc, 
'enpakkare P.O., 
Ne.rani, Palqht-4. 

P,Thenkaraj, 

37r. 	Vc S.Penrian, Retired., 
Drivert' Spi.., 
S.Ne. P 2760, 26 N, 
Behird Rem Theatre, 
P.0.Suiamengalam, 
Salem - 636 005. 

A.Ramakrishnan, 
S/a A,ppu, Rt5.reG1, 

371 	GuardtAl Spl, 
S. No . 6806, 
Ramanchenath House, 
19 /360, Wiest Vakkera, 
Paighet - 676 001.. 

C.GopalaKr8hnan Na1x, 

37 	5/. V.I1adhavr Nair, 
Rejred, Driver 'I' Spi. 

p 6440, 
Cherukaro Krishr. Nivs, 
P.J.c<annadi, Peighet, 
pin - 6l! 7 1, 

S bSsuriraj en, 
373 	5/0 T.K.Sundararejalu, 

Retj:ed,, Driver 'A' 
Special, 5.N. p 2327, 
203,'Vinayakarkoil 3treet, 
Nadarmedu, Er,de-638 002. 

K.Pandur3ngan, 374• 	S/c, JiKasthuri Naidu, 
Retired., Driver 	' Spi. 
S,NO,P 2902, 17/4, 

rnmamandam Raed, 
Srirangam-620 006. 

to 72 are 
9prJlicants in 0Ji.59/ 3. 

375. 
V.G.Veerasamy, 
S/s C'ovinriasarny Pillal V., 
Refired, D"iver 'P.', 
S.N.. P 1841, 48/2. 
Subbaiah Street, 
Sangliardapurarn, 
Tjruchi-620 001. 

3' 
V.Sithan, 

6. 	Sb Valadt'ri, Retireo., 
Driver tAt,  S,N,P /7751  
D.Nr24, Jeevnda Stróet, 
Poondurei Read, Erd-2. ••• 	PPLICNTS 

•• 



Inisarny, 
thuskniy, 

S.N..P 3151, - 
Nvas, 4/390, 

hi. Nagar, 
kmmapalayarn, Salem,.. .. APpLICANTS. 

) I I. 	"F Li 1' •flUIJUIU 	 . 

Retre.,Driver tI, 
S,No. PTJ 1,0027,. 

-. Vellelar,Str.ee't, 
Municipel Colony Re'd, 
Erbde-4. 

..rrokiasani'y, . 
378. .S/ J.Arulanancam, 

-Retired.1, Cuerri tA 
S.No,.6253, 12, 
Karnarajer Street, 
N-adar Medu, 
Vin-ayakar Koil, Er.de-2. 

M.Pengasamy, 
5/ C,f1unie. RetJrec,3.796 	 , 
Driver tftt'  pl. 
S.No. PTJ 140, 21, 
Golden Street 
Than9evil ilies MUfl5.3'r3IF.j i.0Fd, 
Dhar'purt--636 '702. 

K.Munusemy Neidu,' 
380. 5/, C.Ktishnasemy Naidu, 

Retired., Driver: tct 
AFG. ?Bt; 	r 61, 
0 5, Kaliyanna Gounder T-hcttern, 
7erunduri Riad, E'ccie., 

P.teniel 3-ayar1., 
381. 	S/s Psül'Pillay,...Retire&, 

0rjv.'r 'Br, S.Nr 6441, 
No.400 B R1l2j Coliny!  
E:ode. 

.P1anickam, 
382.. 	S/b, (1.f4namuthu Naicker, 

Retired., Driver tV Spl. 
5.-No. p 2901, 22/26, 
Chinnd Maremrnan Koil Street, 
Kerungel Palayem, Erude-8, 

i. 	R.Pongiannan, 
33 	Sb Ramasarny Geunder, 

Retired., Shuntei, 
o. P 74154, 0.N..,3/69, 

Nagar, Cavery 
f/ b ) f Ts,cd683 007.' 

S.11-Nc0373 to 383 are - 
-éppl-icants in O.L60/93.. 



38 

390. 

, 50 .. 

0. KenniE'n, 
S/w CcinIarajelU NiCu, 

	

' 	Rotired., Criv,,r IAI 

S14 	.Ni, r 30421  
N6.420 K, Rilwey Clny, 
Fircde-2. 

R,Rengsamy, 

	

3E6. 	Sfi Rmasrny, Rtired, 
Driver tCt, 
S.N.. PTJ 10238 9  
Ke1ingriY8fl PT.lRyarr., 

rudur 0hveni cost, 
vie Erode-638 301. 

K.G.vindan, 

	

387. 	S/c Kndha Gojnder, Ri.U.
;  

Driver tB', S.Nc. ' 9, 
N.,,102 C TYP9 Reiii.y 
Erode—. 

G,1ereyanSemy, 

	

3•• 	
Gcipderej'dly 

	

. 	Retiie. Shunting Driv', 
S.N.PTJ 10503,. 3R 
NaderMdJ, Pi-onckrai 0rJ, 

Erade-2, 

K. 'Je!ecTherejCfl, 
S/s Kruppan, Retired., 
Uuard '' 
Thirumurugar Street, 
astri Negar, Tj'adE 4  

V. 	r junan, 
S,'. Venketcha1am, Retired., 
Guard 'F) S,N..12438, 

sivaYam Stree, 38, I4arne  
K.11empelayam, Erode-2. 

1,rluniswamy, S/c Muthu p  
Retired., Driver Speciel, 
S.No. p 9389, 11/521  
E.\J.R.Periyar Nagar, 
Erade, 

N, Mu thu eamy, 
S/p $alla7pa Gounder, 
Redred, D:5.ver TB', 
S,No,80859  1/113 
Gdppal1i, Ceuvery R.S. 
Erode. 

P.Viswanathan, 

33 

	

	S/S S,PaleivelU, Rc3tid., 
Guard 'It', Spi. 
S.Nc.7620, 324 Bt , 
Old Riluay Cilcny, 
Railwy Col.riy Prt, 
Ercde-2. 

C 

I., AP'LICANTS. 
.. 

r. 



.151 ., 
R.Venkataewamy, 

394 	5/0 R,Ramakrjehna Na].du, 
Ret 4 re., Driver 'A 
Spl..No. P 2852 
126, 0 Railway C.iory, 
Erode-2, 

M.Chinnjppan, 
S/n Ivluthus2my Godet, 
Retied., Shun -er, 
S.N.. P 6965, 
Odappalli, I tJ!j 37, 
Cauvery R.S., Etr.7, 

K.Cheririimalei, 
S/I Kuppnnan, Reti.r., 6. 	Sh'nter 1B, SN.. P. 3494, 
Nethaji trcet, 
Ki1ei1ipalayam, Erod... •  

K45.Abdul Satha', 
S/ti A.Khader Sherje?f', 

37. 	Retired., Drjtjai tTit, 
S.No. P 2207, 74, 
P4mbedker Stre3t, 
SRstrj Nagar, E.ode-2. 

M4Chinna C'jvidan, 

392. 	5/. Muthusamy, Retired, 
Guard 'A' SpI., 
S.No.672, B 46, 
Hcusiñq UnIt, Sampath NaQar, 
Erode—i 1. 

: H.Kannen, S/ R,A.Hammanthe Gounder, 
399 	Retired.)  Driver 'A', 

S.No. 8 1318,26 B, 
Khadei Mahideen Sahib Street, 
Erode-2 

N.Ramasarny S/u Ne"a Goi.1rtkr, 
400 Retired,, hunter, 

S.No. 	4230, No.1/56, 
Puduppalayarr, Kattur, 
1ampaiayam 

R.K.Subrameniem, 
4C1 	/• R,Kntijah Naidu 

I-e trttd,, Driver AV Spi. 
5509 N.,3€I, 

../ 	VTh.y4k'ara gtrevit o  
, I Erce) 

CSengoØ 
11, 4 . 

41t 2 	/i C h in 
'-'•  

S.N...5117 .' 	'- 	-.•'. 	/1 ' 	'K-arr Roe -N 	M r..-. ,. •...• 	- 

pa Gounder. 
river, 
N.273 

, Sjkkn Thottarn, 
••. APPLICANTS. 
..C.ptd./—. 



,. 52 ,. 

P.Palenisppan, 
403 	S/a Pongla Sounder, 

Retired., Shunter, 
SNo.4019, 85, Govindampalayam, 
Alarnpalsyam P.O., Erode. 

K.Nellathambi, 	 51.No.384 to 404 are 
5/. V.Kumarasamy, P€tird., 	applicants in fl.Fs.61/93 

404. Guard S.No.15721, 
1/2 Eqst Street, A1arnna.)"fl, 
Ercde-. 

P..Krishnan, 
S/a Subramania Iyer, 

4051 Retired., Guard ICI 
S,Na.11?232  1/500, 
Chethapuram P.O., 
KaJ.pethy, Palgha 4.•-678 

A.raghavan, SI. .App'ra, 
406. Retired., Driver 

.NoIh4105, A1ar1gai 
0lvakkct, P81ghat-67fl 002. 

ydney 'ri t  Mello.,  
407. 5/. H.V.D.'riei.l., 

Retired., Driver 1(31, 

L:N.. PrI 10361, 
Carevin- Robinson Read, 
Palghat-678 014. 

V. Arumugh an, 
s/. Ayyapoaa, Retir1. 
Driver 1 81 , S.N..2136, 
Prasanth1, Sree Sathya Sal 
Near, Ka],lekulanqara P.O., 
Palqhat-678 009, 

R . Palaniappan, 
$/a Rangasuamy, Retired Guard 
'C' S.N.,1791,. 
Sham! Nivas House N..36/664/1 
&Langsdé, Olav&kkot, 
°alghet-678 002. 

410. 
P. Krishnankutty, 
S/o Cheriathu, Retired., 
Guard 'C', S.No.60939  
Paoinjakkir House, 
P.C. A!a1ur, 'vle.Lkkd! 

- 679 302. 

41 
K. V .Ramanethan, 

I. 	5/. K.V.Visuanstha Iyer, 
Retired., Guard ''m 
S.Nr.13562, .2/1371  
New Kalpathy P.O., 
Kalpathv, Paighat-678 003. ... APPLICANT S 

.Coritd./- 



. . .,_)._ . 4 

1.Krishnan, 
S/c, Iviavandy,  Retirel., 
Driver1P' Spi., 
S.No. r 1871,. 
Si NIVSS t The kkeprambu 

Puduppañiyanam P.O., 
Palghat-678 733. 

T.PeBe1akrihnan Nair, 
5/. C.Sekharan Nair, 
Retired., Guard 'A' 
S.No,10525, 1oothet house, 
enkurissi P.O., tia.. 

Markarai, Pa1ghat-.67C5. 

K.I1.Kunchu, 

	

414 	Manickan, Retired., 
Driver 'B', 

•446i, 
Ka1J.ingal House, 
Paruthlr5ullj P.O.... 
Palghat-678 573. 

P.Reghavarkutty, 
5/n V.Pedrnai,ahhnfsjr,. 
Retired., Driver 'A' Spi.. 
S,No, p 6977, 
Sarayl, Pudussery P.O., 
Pa1ght..678 007. 

V .K.P.,..metrishr ii, 
S/o K,Sankaren Nair 
Retired., )river 'Al , 

,N.1P 7791, Arupuzh8 
Cheruvathur House, Peril °.O. 
Palghat-678 612. 

KaP.Krishnan, 
Sankaran Nair, Retired., 

Guard let,  5.No.6766, 
Venkatesuara Ii) em 
P.D.Pampadi, Via. Tiruvi1ra1a, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 

	

4 • 	Rtired., ILU&.rihur,ter '8', 
S.N., P 6301, !Jenkaiathodl, 
Melepurém, O1a'kkot P.O., 
Pa1ghat-673 002. 

419 V 
1t( KékkareI(u 

2 	Iannf P 
u. 	Cege ' 

\ 
1G O 9.•_-..----'-_'4'c. ./, 

'N..  

S,/o Reman, 
'iver 

ath Housa,. 
4, N5.S.Erigg. 
ghat-.678 008. .. -APPLICANTS. 

.Cont-d. I- 

I' 



4. 54 ., 

K.Belakrishnan Neir, 
420. 	S/c, T.Govindan Nair, Driu3r 

'8', S.No,P 749, 
Thekkumcherod P.O., 
Jadakkurn rYlangalem, 
via. nttappelem, Palght Dist. 

P.KsRamachandr an, S/a Kennar, 
421 	Retired,,, Guard tAr 

S.Wo, 7192, Alangod House. 
fllevekkct, Palghat-67 O 

K.Bala.rr, S/o Kanrien, 
4226 	Retired., Guard tA 

S.W i  i.6121, Sri Naryanjj 
Nilayem, Alagod, 
Olavakkot P.O., Palyhaf - 

678 002. 

C.Krishnan, 5/a  Chupr, 
423 	Retired 	Guard, 

0 

 S.No.6333, Kalathi1Hoje 
Alrg3dé, Olavekkot P.O., 
Palghat.678 002. 

R,,Krishna,, .Na.676?, 
4246 

• 
Dsst, Guard., Ramclari, 
Krishna Nivas, Alanqod, 
Olevakkot P.O., Pelgh+. 

C.J.Coelho, 5/0 F.Coelho, 
425 	Ret irs. Guard tA! 

S,Nr.14493, Chinnmria1 Street., 
Noorabad, rodanur_641 023, 
Cojrnbetore Dist. 

K.Dhanashu, 
Sfo K.11K.Gangalya, Retired 

426. Driver At S,No.P 6804 9  
147/ Anthonipuram P.O. 
Siiramangelem_635 005 
Salem. 

K.Meyan; S/0 Kandu, 	 Sl,No.405 to 427 are 
427. Retired, Guard(B), 	 applicants in O.i.62/93, 

S.No.1218, Kozhergottil Hoese, 
At,iirked, P,0.Gandhjsovs Saden, 
Perur, Pe1het, 

422. 

R.Laxrnaan, S/o EeC qRnqs,i y 
Naldu, Retired., Shunter 
tiesel, S.N.9514 
No,, 5,Kersjj<are Stret 
Ercde...1. 	

0S APPLICANTS V 	 •.Contd0/ 

I 



.. 55 .. 

I 

.1. 	N.Sengodari, 
429, S/a Nenjappa Gourider, 

Retired. Shunter, 
Loco, S.No. F 5250, 
East Thotlipalsyam, 
Door No.431,Kadachanur Uillegr 
Pallipelayam—. 

V.Perumal I, 

	

430 	I0 Venkat.acamy NAIdU, 
Retired, Goods Driver s 
S.Ne. U 12. D.No.91 C O 
Le1qhbaze'r, Srmaiigaicim 
Main Road, Salem—j. 

V.Kumarasamy, 5/o Jelapp 

	

431 	Gounder, etired, Shunt3r 4 3, 
5.No. p 4433, No.1i 
Alampalayem Post, Frode.-G. 

.,Ve1appan, Sb Sen.acda 

4320 	Gounder, Retireci, Shn/ 
Locc, S.t'h. P4292 9 7/-0, 
Puliamarathu House,, 
G.virdahpaleyam, 
laipalayam P.C., Erod-3, 

P.Kolandai Giunder, 

	

433 	S/O Palani fctjndr, Retirr.d., 
Firemen , 3.No.P 562, 

Ndáiiwdu, IErodt3-2. 

,Sengoda Gounder, 
5/c flerimuthu Gounder, 
Retired., Firemen Pe, 
S.No.P 5041, Plampa.eyam, 
Pudupalayam, Periakadu, 
Pallipelayem, Erode-6. 

S.Veredharaje Iludaliar, 
S/o Sunder MucEfaliar, 
Retired., Assistant/Diesel, 
S.No. PT3 101582 104/0 
Railway Colony, Erocie-2. 

K.benqods Gounder, 
436..rUPPafl8 Gounder, 

' 
'00m- R~ ;1 	Driver 'C 

f 

	

	 Z78, No • 1 6 ( Ty 
/ p ,R1e \r1ny, Eoi-2. 

' T.Vjgnisw RcErn 

	

0 	 4 6 56, 
1ro'7ie_2./' / 

	

'\ 	 •-/ 

N6; 
..• APPLICANTS 
. , ,Cnntd. I— 

S/c Rmaany t'.aJU 
t. Guard, 
51 Rejaji's £tet., 

I' 



., 56 ,. 

P,N.Balekrjahnan Neir, 

43 Sb Remati Pi11a.., Retired., 
0 	Guard, '.No.6966, 

IlenQalath douse, 
Nedungottor, Shoranur, 
Pin-.579 121. 

K. Narayenan, 
'S/oK.Unnaman Retired.,

• 	Driver'A 1, 53o.925, 
Karamanna House. 
Vadanankurussi, P.O., 
Vedanam Rurussi, via.. 
Shoranur-1, 

M.Chinnan, S/o Ramar, 
440 	Retired.,-Asst. Uurd, 

S.No,7040, Menichithódl HoLae 
Nedungotur, Sh.ranur-i. 

T.Velukutty, 5/a  T.Nrayarar 
441 	Retired.,, Drjver'B', 

5,N.P 5776 t  Thuvvakket.tU 
House, Nédurgottror 
Shoranur-1, PaIghat ti.tric.. 

K.V.Copinethon, 5/c Kurnsrar, 
442. 	Retired,, Asst. Guarc, 

S.No.15447, Kallozhi Vattathdi 
House, PeuthiprR, Shorar'r - 

679 121. 

R.Balaraman, 
443, 	5/o K.Rsjamannar Naidu, 

Retired., Driver ir Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V. Achuthan, 
S/o Venketaraman, Retired.,  
Driver 'h', S.Nc.8221, 
Railway Cnlony, Erode. 

D.T.Heuett, S/o A.Ii.Heuett, 
Retired,, Driver 'A' Special, 
S.No. p 2942, 278-H-T'pe, 
Railway Colony, Ernde-

638002. 

44'. 
M.Chellappan, 
S/o Nuthusamv Gounder, 
Retired, Driver'B' 
S.No,P 5774, 31 0  
Thiruchengandu Road, 
Pellipalayam, Erode. 

S.No.428 to 442 are 
applicants in OJ.63/93 

i.e 



1' 

D.0.Rozeie, 

1 5/0 	P.D,Ro-zario, 
Retired., Drivr 	IAI 
&pecia, 	S.No.P 3029, 
30 A t 	Sastri Nager, 
Erode. 

• K.Marimuthu, 
44SSf0 Kerupparina Gounder, 

• R'3tired, 	Driver 	tPt, 
S,No. 	P 	5333, 
Kssipalayarn, 
Pnnadurai Street, 	Erocit. 

KPa1aniappan, 
• S/a Karuppannan, 	fletirci., 

• sistent Guard, 	5,Nb.'!5, 
9 S-adayan Pelcyam Road. 
Sasthri Naqar, Erode. 

V,Ramasamy, 

450. S/oVelappa Gthurder, 
Retired., 	Loco Shunter,  
S.No.4919, 	Paliipalayani, 
A1ampalajrn,P.0., 	Ere, 

P. Kand a Earn y, 

451- • S/j Pararnasiia Gounder, 
Retirsu., 	Shunt3r, 
SNo.P 9405, 	N.422, 
lampalyarn, •Pallipeiay8fl, 

Erode. 

. C.Palariiappan, 
452. S/a Chinnathrnbi, Retired., 

Shunter, 	S.No.43799 
East Thollipalsyarn, 
S.P.B.Mill Colony, 
Erode. 

• f1.Dakshinarnoorthy, 
453, S/a Manickarn, 	Reti:td,, 

'B'., Driver 	S.o, 	P 95119 
Kumaramanqalern P.O., 
Thuthiputtu 	Pin.-635 811. 

(N..A.Dist). rnbur 

N.Balakrishnan, 
454. &/of1.Narasimhan, Retired., 

GLard 	S.No.12E19, 
'Flat, aLi TN H8 

Nagar pi 	 Sou-thP.ven'je.. 

f 	• Cha'en, 
jW0 

P$oçIan. Retired.,. 
eci6)1Jard, S.No14673, 

18. Uen n Street 
(QBr, Railwa,' Co).ory P Q~a6trt_  

.••. PPLICNTS 
, .Contd.j— 

I' 



P.S.Sanjeeva Rao, 

456 	P.N.Sarvothme Re•, 
Retiredv, Guard 	Specie.I, 
5,No,12522, 6,30, 
Housing Unit, Periyar Nag3r, 
Erode-638 001. 

!.SJbdul Jabber, 
457. Since deceased by Legal Repr9sentetive, 

Smt.Heerajan, 67 9  
Kovalem Street, Teachers Cr'?.'y. 
ERODE — Il. 

R. Nerasjrnhep, 

458 	Sb N.Rengasemy Nr.du, 
Retired., Driver 
S., P6978, Shestri Naqar, 
Kamaraj Street, Erode. 

R .Thangavelu, 
S/o P,Rengcsarny, Retiid, 

1. Guard 	S,No,198. 
498, Agrahara Strsc3t.; 
Erode-638 001, 

K,Paleniaopen, 
460. S/c Kendappa Gounder, 

Retired., Driver '6', 
S.No. PTJ 10070, Or,No.I0/1a, 
KR-PD Roed, Kprunkern Med, 
Pallipa]eyem, EroUe-638 GC. 

,Jarne5, Sjo J,rnku,' Oj11.ij, 

46t. Retired., Driver 'I' Spi.. 
S.No. P 2819 9  B/1, Jee'. 
Rengeth Palaysm Post, 
Erode-638 009. 

 

 

A. Karuppannan, 
S/n Fppji Gounder, Retired., 
Shunter, S.No. P 5121, 
0depplli, Pallipelayem, 
Erode-6. 

N.Sengodan, S/o NalIa Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Paiayam 
Kedachenallur Post, 
Erode-6. 

Sl,Nos.443 to 463 are 
applicants in O..64/93 

.... 	PLICNT5 
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K.K.Krishfla Iyer, 
S,u K.Krihna Iyer, 
Retired.,-. Guari/A Spi, 
S,No.13745, Chembei Village 
P.O., K.ttayi, Palakkad, 
Pin 678 572. 

1.Veenban, 
S/c M.Nakelafl, Retired., 
Lco Shunter,. S.1s.P 532, l . 
IlullathodY House, 
Karianode,P.O ott.yi, 
Palakkcd Distri.t. 

C,Gangadharafl Nair, 
5/0 K.Kunhen Narnbiar, 
Retired., P.ssistant Gu3r, 

5.No,1864, Lakshmi 1Ja6, 

P.O .PuthiperiYaI8m, 
-Paighat, Pin-67 '1334 

G,Parasurernafl 
. S/c P.Gopal Pilla!, 

Retired., Dr1ve 
S.No.P 3067, Saesi-tthi 
Reyappan Street, P.3. 
ThahemaflQR1ar11, 1alghat- 

678 102. 

C. Narcyanan, 
5/c A,Chent4u

9 

Retired., 
468 k 	Driver 'A', S.Nc.P '1479, 

'Leela Nive', P.O. s  
PuduppiYaram, 
Palghat-678 733. 

K,Raghavan, 
S/c 1I.Krishnafl, 

	

469. 	Retired., Driver P" 
Spi. 5..No. p 2400 9  
Mullarithodi House, 
KarinigOde, P.O. 
(Kottayi, Palghat674 572). 

P.K.Sivasaflka'8fl,. 

	

47f. 	P.C.Krishnan, Retired., 
, •No.14108, 

Putu4U ngara, 
a House, P.O., 

Ij 

- 	PiIlaI, 
Retirid' Guard 5.No.14117, 

- L1ar1 	Road, Lal-apet P.O., 
rt Tami). Ned, 

39 1050 	 - .. APPLICANTS 
..Contd.t 

- 	e 

- 



T.R.Unnikrishnafl Nambier, 
B/o Reman Nembier, Retired., 
Guerd tBtm .Ne,9791, 
Abhilsh, Ravipuram , 
Kochi-1. 

K.V.Saràsuathi Amma, 
tJ/o Late K.Balakeishna Ilenon, 
Retired.., 'Driver, 
S •No.P .3512, Ka11azh Houca, 
Pudussery, Cheruthuruth'y. 

A.Kunhikrishneii 	.r, 	 .No 0 464 to 474 	are 

Sb P.K.Sankaran 	ir,474.1 
	

ipl1cant In o..65/93. 

Retired., 	 d Grad3 uei, 
S.N.,9615, Krishna. Ji!iai' P0I)  

Paruthip'Jlli, Palqhat1 

475 A,Marimuthu, 
5/. 1.ngamuthu Naickr, 
Retired, 	' Spi., 
SoNDe p 3574, 10 1  

Dhanalakshtfli illa, 
Kumaran Street, 
KaVUflg8l Pelaysm, E'Gcie-3. 

1,Natcsefl, 
5/o 1uthusamy Gounder, 

Diive 

	

Retired, 	r ' 	Sç1. 
50 N.. p 4369, P.C. 1612, 
I,C.Poltce Quarters, 
Dhanocrndjhini Negar, 
Pondicherry. 

G,K.Pbdul Sathat, 
S/o G.Khader Badsha Sahib, 
Retired Guard IA1  Spi. 
S.N.. 11786, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001. 

478 R,Ramasamy, 
S/.ChinnakesaVafl, Retired., 
Driver tt 5.No. J./t 1297, 
176, Mandaps Veethi, 
Erode—I.. 

479. tq.Ibrahim Khan, 
S/c E. Mohamed Khan 
Retir3d., DrIver 'b , 
S.N.. P 3028, L 249, 
Shamshad ManzS.i, Perear Neer, 

	

Er.de-1. 	 ,,. APPLlCNTS 
... Contd./. 

-- 



41O, L.Marudeppan 
5/6 LJ'shmanen, Retired., 
D1ee.1.hunter S,No.V651  
93, Thirü.V.K.Street 
Ko11ampa1yarn, £rade-2. 

	

4819  C,Davjd, S/ri D.Gatjriel, 	 S 
Retired., triver lAl grade, 
S.No. P2249, 223, 
Sasthri Nagar, Sadan 
Palayam Road, Erode.-2, 

C.Subrnanian, 
S/c Cninrreppen 	- 
Retired., Guard 'F'', 
Spi., S.No, t2327, Plot 31 
16th Avenue, Bani Nagi', 
Ambethur, fviadrae_600 03. 

C.Arckiasarny, 
5/0 P.Chinnappan, Petird., 
Driv3r 'P S,No. P2i5 
D.No,77, New Stree!, 
Eroe-1. 

K.ralanlappan, 
S/e KaEppa Ciunder, 
Retired., Driver IA, 

SNr. P 7682. 
Alva Coijnder Kdu, 
T'an.ian.ir, Salem-lU. 

45, C.Rengasamy, 
S/a R.Chinriasarny Na-'--, 
Retired., Driver 1A' Spi. 
S.N. P 28310  32 9  
Ghosethottem, Udumalpet, 
Pjn-642 126. 

S,Abdul Kareern, 
S/c Shaik Jemaludeen, 
Retired., Driver '' Spi. 
S.No, p 2825, 30 Burrah 
SahileStreet, Mount Road, 
Madras-2, 

R,N.Covindarajalu, 	 1,'No.475 to 487 are 
applicants in O.t.66/93. 

.J.jaeB--t, Driver 
51 Nrrth  

f/h4ur), Kumbikonam, 
1/ 	1 2 

L L 

\
samv 

,\ 	jRetired.4 •OiiJer '' 
\ 	'4Lc -P3 1O5, U • No • S 

ar, Pillayar Yoi1 
Street, Erode. 	 ,... APPLICNTS. 
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Kann€'n1, 
W 1r je KSingodan 
Retired1, Driver 'P. Spi. 
S.No, P 6826, 
flaligai Netesan Stores, 
N9dar 11edu, Poonthurai Road, 
Erode. 

!%.eyalakshmi, 
U,'o Late P.ngamuthu, 
Retired. Driver' IAI 

S.No.P 204, Nc.27. 
Pilliyar Koil Strer,t, 
Sangliandapuram, 
Tiruchireppalli. 

G.Philandam, 
U/o Late T.Gcvindo, Retrcc4 ., 
Driver W Spi., S.No.F 46E5, 
No74, \Jandiktir.thottarn, 
Kol) arnpalayam, Er00e-2. 

492, R.Jaya, WJo Late V. 
Ramalin'jarr, Retired., 
Driver '' Fpi., 
S,N. P 3789, ED 2E 
'H1  Type, Railway Colony, 
Erode. 

Dhenalakshmi, 
U/n Lpte S,K.S.vaprEkE, 
Retired., Driver 
Spi. S.No,P 2895, 
ED 352 8, Railway Colony P.C., 
Erode. 

Parvathi Sakthivel, 
U/o Late M. Sakthivel, Retired., 
Diesel Assistont, 
S,'No. /M 648, 422 H 
Railway Colony, Erode. 

Nallammal, 
U/n Late C.Tholasiappefl,, 
Retired.

'
Driver IC', 

S.No. p 65791  29, 
Kumaran Street, 
Kbilampaleyam, Erode. 

K.Lakahrni, 
U/c, Late K.Raja, Retirec, 
Driver 'C', i.No 4 'i 22 14  

212 F Railway Colony, 
Erode. 

49 

_.. APPLICANTS. 
Co ntd .1- 

11 



Sampbornam, 
U/c La te Prumugherri, 
Retired., Driver 'A', 

S 	3 /M 818, 
ED 194 D. Railway Colony, 	 H 
Erode, 

S.Geeja Bai 
W/o Late M.anesan, 
Driver IAI Spi., 
S.Nc. P 2394, D.N.16, 
Lenin Street Chh Ner.i'_, 
Railway Colony P.O., 
Erode, 

499 4  Pappa, 
11/, Late K.Kr,jshnan, 
RGLired., Driver 'E, 
S,No, P 7945, 
Moppaner Street, 
Old Fi6ramangelctn, 
Sqlern.-636 005, 

500. P.M.Aokla3emy, 
S/c R.fluthu, Reticd., 
Driver 'A' Spi., 
S,No, p 17189  No.752, 
5th Main, 8th Cross, 
M.C.Layouf, Vijayanear, 
Bangelnre-40, 

'lJo68 to 499. are. 
ppLicnt tn 0.A.67/93. 

N.'Ilerappa Dasary, 
S/c Nar5yenv Dsary,  
Fetired., Driver '8', 
S.No,P 11083, V3/48, 
Peria Vecagam.patti, 
Vie., Danishpet R.S., 
0maur T.K., Salem District, 

Pushpavalli, 
J/o Late UsR.V.e1ucamv;  Retired., 
Diesel Fssistent, 
S.No. J/M 1242, D.No,64, 
Vavooce Street,' 
Kollarnpalayarn, Erodé...2. 

503. 11.Kannian, 
K.3.Medhelairnuthu,. 

Driver 1 81 , 
D,No.i F/3 

' 	 a men Colony. 
Ssiam, Truppur. 

p04. 
-P'u:, Ref ire d., 

para 	Spi., S.No. 15212, 
1/0'E,ED — Colony, 
S4clends, 

.-- 	-536 01.6. a.. AP,1LTCANTS 
..Contd./- 
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5050  A,Krishneswarny Naidu, 
5/. N.Arumanethe Naldu. 
Re-.i'red., lipl. Grade Guard, 
S..No.14310, Kandampathy Po&t, 
5a1em636 005, 

506, . P.K.Sulachane, 
W/o K.t1.Paremeswsran, 
Retired., Driver 'C•', 
S,No.P 4800, ED 397 8, 
Railway Colony P.O., 
Erode-2, 

507 	PJ.Raman, 
5/. A.Paththorane lyer, 
Retired., Guard 
S,N..15243, DhanalaksrlrnL lltn, 
Upstairs, Near Temple 
Subramnia Naar, Saleri.5, 

K.S.George, 
5/c K,Simpson, Retu'pd., 
Passenger Guard, 
5.No,13413, Plot No.42 
IOUSB Ne,157 A, 

Th.ru,akavar:danur, 
Selem-.636 005. 

R,Venkatewrarn, 
S/o N..RRrnHrdLrthern, ReirEJd, 
Guard 'A', 5,No. 1.5850. 
5/137, ridhkr 
Jagirmmapalayam P.O., 
S ale i-5, 

51I 	C.Iongla Gownder, 
S/o Chinriappa Gounder, 
Retired., Loco Shunter, 
S.N.., P 4374, Pens Flottur, 
JagirAmmapalayam P.O., 
Salem-2 

K.S.Somasundaram, 
I  S/c K.K.Subha Rathinam Iyer, 

Retired Cuard 19" Spi, 
S.N..6711, No.75, 
Vinsyakar Koil 3rd 5reet, 
iloolapalayem, Erode-2. 

Julie, W/o Late S.Baggyesamy, 
Retired. Driver 'A 
SJ'..P 3261, 3/1 South UKedm}  
Coimbatore 

K. Kandes8my1  S/c Kan'ppannar, 
Retired., Pssistant Guard, 
5.No.1610, Odaikinsthuputhur., 
Remadevem P.O., Ramadevan Village, 
via,Kandanpalaysiri, Nsrnekkal Taluk, 
Salem District. 

513 

....' APPLICANTS 
..Contd./— 
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514. S.Koselai Chandra, 
LI/u T.S.Swaminathan (lto), 
Retired., Guard 'A' Spi., 
5.No.7619 5  ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

515 	.P.lamelu, 
/u Late f1.Palaniappan, 

Retired., Driver 'P' 
Spi. S.Nn,P 2893, 8 1B 
JeevaNcçr, Rengempaa\'atr: 
Erode-3, 

516.. C.V.Nerayanan, 
s/o C.V.Krishnan, Retired., 
Guard 'A' S,No.32831  
Mythri, South 3szar, 
Payyanrur. 

!:i1No.500 to 517 are 
517. Srnt. R.K.Parvathi, 	 p:tic - ts in 0.A.68/93 

W/o Late K.S.Ranasar', 
Retired., Guard 1AI SpL 
.S,No, EA 1124, Elayc tiet, 
Subramenid Nger, Saiem 

51. V.Regupathy, 
S/c S.VT ravel, Ret.ired., 
Driver 	Spi, C.14 
Kannan Nagar, V.O.C.Nagar 
Post, Thnjaviir-613 007. 

R.11habookhan. 
5/.0 A,Rahimankhan, Recired., 
Driver 'A' Spi., 
S.No.P 30533, No.82, 
Rengeñagar, Surarnangalam, 
Salem-5, 

I1.Chinnu, 5/c P1.11echery, 
Retired., Driver 'A', 
5,No, P 2815, D..No.2, 
.6th Dharrna Nagar, 
Suremarigalarn, Salern-5. 

52. A.Abdul Liahab, 
io1.Abdul Azeez, 

Spi., 

( Kd\r, 
Road, 

5uangalà Salerr, 
)jJ.n-636 005. 

52L K.vusufrji 

"32ehru Street, Old 
Suremenoalam, Se1ern-66 905. 	 •.,.APPLICANTS 

..AContd./- 
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523. 11.Ramasamy, 
S/c Ilunusemy Retired., 
Shunter(Loco5, S.N.'.PT1 1096, 
D.fo.122, Peryar Stet. Old 
Suramengelam, Salem-5. 

524, K,Palani, S/n Kolendai, 
Retired., Loco Shunter, 
S.No.P 5256, 5/89 
nna Nagar, Jagir Arnmapelayam 

P.O., Salem-636 302. 

525. K.Gcvindaseny, 
Sb  Keniasamy Neicker, 
Retired., Loco Shunter, 
'B', S.No.P 9477, 
DN..21, Dhermaner 
3rd Street, Saiem-. 

526.1 K.RamekriEhnan, S/c PKuppa, 
Retired., Driver 	Spi., 
SNb,P 2164, 	/11 e5, 
Lakshumi 111am, Jgir 
Fmrnapalayam P.O., alem-. 

i.nnama1i,/O F. M'ithu, 

52" 	Retired., Driver 
7 A 

'° S.No. p 5192, ).\1n,t%/4, 
Pariyar Street, Old' 
Suremençelam. Seiem-5. 

Periannan S., 

528 	S/c Sr:eraryafl, 
First Fireman, S.No.P 745, 
15, 11.ar±iemman Strt1  

Solam Pallem, Selem-5. 

P,Subremani, 
Sb •P.1eni  Gounder, Retired.., 

529 	Lobt5hunter tBI, 
St'i&. P 7455, ruler Street, 
Solampallam, Salem-S. 

M.Rrumugam, 5/. Ilarappe Goiidet, 
530 	Retired., Shunter 'B', 

S1 No. p 8078, A/65 Keel Stroet, 
Ariyagoundr Patti, 
Suremenqalam P.O., t.alen-5. 

531 
11.Chellakannu, 
S/n Munusamy, Retired., 
Loco Shunter 'E', 
S.No.P 79461  B 39;  ba'k cf 
the Rarr Thenti3, 
SuramCnqalam, 
Salem-S. PPLICA1T5 

6.* ,Contd,/- 

F6 
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P.Zlaganathan, 

532 	s/0 R.D.Pánniye, Retired 
Driver 'A', S.N.5551, 
D.No.50, fluniappan Stret, 
Kichipeleysm P.O., 
Salem-S. 

A.Perumal, 

533 	6/0 B.Hanuma 	Retired. 
Loco Shunter 
5.NI. P 8079 0  131 A, 
R3iiuy Colony, 301V 
SBlem-5. 

R.Ammesi, 

534. 	• S/c K,Raman, Reti't90. 9  
Driver 'A' Spi. 
S.No. •PTJ 10057, D,No.81, 
A masque Street, 
OldSuramanqalarn, Saler! 
Pin•-536 C05. 

V. Kandasuarny, 
535 	5/c Veilalys toLndCi;  

Reti"ed,, Asstt. LUar :  
5.No.7246, Thir'jmagal Scrst, 
D.No.13, Occiinaickan Pitt, 
Sal e in- 5. 

Ye sod a, 
536. 	W/l Lace T.5.Sripivep.r, 

Retired. Driver 'A' Spi. 
S.No. P e46, 10 Nehru Street. 
Old Suraa,angaiem, Saicm-i. 

Jenaki Thailammal, 

	

537, 	U/a Late A Arjunan, Retired., 
Driver 'B', 5,No.P 3080, 
4/248 A, Bharathi Nagar, 
agir Ammapalayam P.O., 
Salem-2. 

P.V .Pachamuthu, 

	

538. 	5/0 P.Uelusamy)  Rcti:ed., 
Guard 'A' Spi., S.Ns.1223, 
.386, Sakthy Vinayaqar Koil 
Street, P.onthurai Road, 
Erjde-2, 

...JL. H • C ii h aol y, 
Retired, 

	

f 	rAam, AlaQepurm, 
alem6 

. 	at san, 

'- 	
Retired.engasacy 	, 

5o. P 305 2Drt 	At Spi. 	 ,  
.8/2, lind Cross Street,. 

•• 	ivipakkam, Ambathor, 
II ad r a s-•' 53. 
V 

j4 Nr.5-18 to 537 are 
applicants in 0.&-. 
No.69/93. 

... APPLICANTS 
.Contd. I- 



--.- 	----- 	.- 	' n-- - - ------ 	----- 

R,Thirurnalei, 

541 	Re2resented by Lokanayeki 
as Guard i9fl, 
S/o R.Rengasamy Naidu, 
Retired., Driver tAt  £pl. 
S.N.. p 2864, 2 A 1orth 
\Jellalai Street, 
Pendamergalem, WorivFJr, 
T.ruchy-620 003. 

M,Rnthonv, 
542 	-L.fiathajaimuttm 

Retired.,Drivei IAI 

Spi. S.No.30309  Nu 510, 
Netaji Road, Marepalam,  
Erode-2. 

Saverinayaoain P, 
S/n Arok1em,.Recired. 
Assistant Guard, 
S.N'. 7122, West 
1arianathapurarn, 
Dindi9al.6. 

I.-'o3S to 543 are applicants 
in 0.h.FJu,'7O/93, 

\J,Achuthan Nair, 
S/. .P.Narsyenan rai:, 

5440 Retired Guard 	Special, 
S-.No.7628. 	5/1584 	tinugraht, 
P.sokepuram, 	Clijt-673 Ct1. 

- T,Kunhrmpn. 
5/rn 	Narayerian Nambiar, 

545. Retired., 	Guard 	1 8O 
S,N..6302, 	Kuttiyil House, 
P.O.Meladj.-673 522. 

-- 	- 1v1.Uiswanathan, 
 S/o K.8dakrihnan Nair, 

- Ritired., 	Guard 	tAt 	Spi. 
S,No,15164, 	H.Nc,1/45991  
"Aswathill East Nedakavu, 
Cal icut-6, 

T.P.Padmenabhan Nair, 
 5/c T.V.Pippu 	Nair, 	Retired.-, 

-Guard -IA', 	S.Nc.19371  
Usha Matdjr, 	P.,0.Iiankavu, 
Caljcut-673 007. 

- 	K.Krihnankutty Nair, - 
54, I S/c Unnichathan Nair, 

Retired,, Guard 18 1, 
- 	S.N..15021  Vadakkeyil Ht.u11 , 

P.O. M.I.EKUnnamanga1drn, 
Cal Icut, .; pPLICArffS 

.Contd./- 

r 



V.Rachevpn Nair, 
Sc Gvinden Nair, "'' 	Retired., Brakesmen, 
&,Nc,3024, RB9h6V8 t'Jives, 
Chirernangel3m, P.O.Neduva, 
Pereppenangadi, Malabar. 

U.K. Bheskeran, 
5/c U.K.\Jelu, Retired., 
Guard '' Spi,, S.No.'162", 
Urpekendy House, P.C.Tni- 

-6,6 302. 

K.C.C"vindej Nair, 
S/sC,Raman Neir, Retired.. 
Driver 'B', 5,P••  7186, 
Edavath House, 
P.OsThalku1thur, 
Cal icut - 673 317. 

K. r.hendukutty, 
S/o K.Chekku Ret,.red, 1  
Asst.Guaic, i.N..16t 9  
Koyirnakandy Housc, 
P.O.Elathur, Ce).1Lu,— 

.573 3U. 

r.suhr€ - ian, 
S/o P.IucIan, Retired., 
Guard '' S.Ni, GP '.685, 
t9eni:ken Houc, 
Near Water lank, 
P.O.Puthiyeie, 'a1ict' 

673 C04. 

K.K.Parernesuaran Nair, 
S/c P. K. Euaren Ne.ir, 
Retiree., Brakesmen, 
5.Nn.146G, Kulangaa, 
P.O.Lakkidi, Paljha. 

A,Achuthan, 	 5j.No.544 to 555 are 
S/C N.Koudan Neir 	 applicents in O.F.71/93, 
Retired., Guard 
S.Nc. V 144, 5revelsam, 

- Menkera P.O., Pe.qhet - 
67$ 613. 

••, 5' 	 Jrnil, 
W./, 11e\.C.Sol.rncn, Rocire1., 

S Firerp,S4 No,P t-B 9. 

narnthi Nl1. rC53, 
Erode'_68 009. 	 A PPLJ,f'it. • 	

...Contd./— 
.5, 
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'. K.theppan, 
S/o Kelieppa Gounder, 

557, 	Retired Shunter 'B', 
S,No,P 6453, D.No,i1C) 
Arupr,u Melee fleer, 
peipess Road, 
Poondürei Road, 
E:oe-.2. 

r1Zulekhebi, 
U/s LeteS.KSyd 

558. 	Retired. Driver 'B', 
S,No.P1J 1012E, L.268, 
Periyer Nager, H.inç 
'Erode-638 O(J1. 

S. P ru nec a1 sin 
550. 	S/ o PSubie P.11ei, 

Retired., Guard '.', 
Spi. S.No,895, D.N..?, 
New Street Lre, 
Tr.chirepelly,  

N.P.Veáivclu, 

560 	S,'.4innussry.  
DrIver 'B', 5.Nc,\J/7 
Nrtchipeleyem, L.Puthur(P.0i 
Erode-638 002. 

C. 7asupethy, 
561 	5/o T,Chinnesamy Desikei, 

Retired., Guer 
S.No.12152, 73, Koserneds Stre3t, 
Tiruvannemelei P.J., 
Tirüvanrienelei, NJi.District, 
Pjn-606 601. 

1i.H .Abdulrahirnen, 

562 	!'l*harnrneci Hussein, 
a 	

Retired., Driver 
5,PJO,P 2294, MflflarkiJlfl, 
Near Indian Cv ia& Bank, 
Tiruchireppelly-620 020. 

K. Netchirnuthu, 
563,,. 	S/o Keruppen, Retired., 

ssistent Guard, 
S.No,7118, Periasemy House, 
Pal2rnepuram, Five Reoá, 
Karur, Tiruchy Dist. 

i1,V.Peulrej, 
S/o M.Vedhenayejem, 

56~ 6 	Guard 'B', (Retired), 
S.No.13856, Arul 111am, 

• 117, Ceuvory Neçer, 
Kulitalsi, Tiruchy-539104. 1* RPPL1CAtTS 

.. ,Contd/- 
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K.N.Devanathar, 
Sb P.Neenakshisundereim, 
Retired., Guard 'At Spi., 
S..No.10438, No.222 9  
Lenin Street, Railway Ccloriy 
P.O., Erode-2. 

C, John 
s/0 •AmLemjpetha Pilici, 
Retired.uard ¶pl., 
S.No.14326, No.25, 
5th CrDss, Paramesi,apii 
Lalgudi, Tichy Djstrt 

pin-621 69. 

\J.Srinivasen, 

56*7 	5/o R.Venkatpreme Iye. 
Retired Guere IM Spi. 
S.No.9456, No,18 9  
Dr.Ambedkar Road, 
Shuvanesueri Na'r, 
C. imbatorc 

- 	J.F1erimuthu, 
568., 	S/o Uenkattjcnalern T. 7  

Retired., D.civer TEt, 
S.Nr,P 40, Kailikadu, 
Omalur Pcst, Salem Dist.riot. 

E.Periesamy, S,/o Ell2ppen. 
565 	Retired,. sst. GLIrd. 

S.No.7545, Pvineshi, 
Coimbatore District, 

K.Ragothama Ra., 
570 	S/o K.Kupu Rae, Retired,, 

Guard 'Pd, S.No.10694, 
P1st No.8G, Flat Nc .93, 
Kalyan Neger, Sanivafleddy 
Negar P.O., Hyderabed-.500 038. 

K.U.i1oha, 
s/o P.K.Varatharajalu, 
Retired,, Driver Tp1t  Spi. 
S.No.PTi 10372, 119/81  
Mariammankóil Strect, 
Salem, Pin-636 005. 

N angaraj, 
0 	ickern, Retired, 

R4iemna1,I 
ttpe  

Wrlt 
"-nna SSae - , Old Suramangalem, 

al.No4 556 to 570 are 
applicants in 0.I.72/53. 

..... APLJCANTS. 
iintd./- 



K.H.Rahima, 
U/a Late C0Nagasundera1, 

574. 	Retited Diesel Assistant 
S,No 4 J/M 497, 30, Nehru trr,et, 
Old Sjramana1am, Salem-S. 

K'-ishnemmel,

575. 

	- 
U/rn Late Korthan, 
Retired-,, J,,Ssistant Iuard, 
S,No.605, D.No,tS, fleeeh 
Street, Old SurannçalN, 
Salem-.5. 

Ceteerefle, 
57 Cr. 	U/n Late Oi.K.Pcte', 

Retired., Driver 'Pt', 
Speôiel, S.Nn.P 1796, 
130 1 Fnthoniepurim, 
Suramançelam, Salcm. 

 

 

 

 

i:i 

N.1.palasEmy, 
S/s tJareynasamy REjU) 

Retired., Guard. 
5No.13OflE, H:G 338 
Hnisin6 Unit, An.118. "ag, 
Trichy-620 01. 

N. Kuppn 
S/t Nercyana Naiker, 
Retired,, Firemen, 
S.No, 942, 2/i62, 
Sivethpurem 
Salem, 1n.636 3O7. 

tSvindamr'a1 	 Sl.Nrn4 571 to 579 are 
W/o Late K.Lrumugarn, 	applicants in 0..73/93 
Retired., II Firemrn, 
S,No PTJ 17449, 

mmapelayam, Salem. 

Vi'arayee bmmai, 
W:/o  Late R.Thangatiiutflu, 
Retired., Driver 1 81  Grade, 
S,No, p 9437 60 Z, 33F, 
S.K.C.RWad, Erode-638 009, 

Kousa1ya, 
U/n Late C,Ponnusemy, 
Retired,, Guard tF 1, 
Spi. S.No,153139  30, 
LIC NCgar, f1901apalay3m P.tJ 
Erode-21 

,FPPLICANTS. 

.Coatd./- 



''73., 

:1 	E,Ramen, S/a E.Sam-i 
Retirod.,D1?iver tC, 

	

.52. 	S.No. P4242, Edethottethil 
House, P.O,Kada1idj NBgaram; 
Ma1apurem Diatfict, 
Pin-676 312, Kerala, 

K.Raman,S/s Chnu, 

	

583, 	Retired,, 5First Fireman, 
S.No, P 7147, Vakeeri 
Ileethal House, P,O, 
Palath, (vi)KakkodS.. 
Pin - 673 611, 

Plrs.B.SarojinI, l/ 	i,K,B;athcchciam, 
54 	2 Puddle Street, 

Cid Nidamèngaia, 	 1..,No,580 to 584 are 
Nidemangalam. PO. 	 3pplicant in O.F.74/93. 

L,Vaaudevai Nair, 

	

5. 	S/s N.Gopelen Nair, Retirr-jtl, 
G4Jard thl,  S.Nn,7519.%  
Sohaleyam', C,'c' Statn 

Naster, /aniyarn1a1ari P.fl u , 
Malurar Distrirt, 
Pin 	679 339. 

M.Kutty i1lu, 
S/a L'te fi,R.Sankaran, 

-' 	Retired., DIVOL, 
S.Nc.5707, Puadathil House, 
Erem'1ld 	Vcjal, P.O. 
rakinar, Kozhikode, 

Pin 	028 (Staff  

- 	P1.chuthan Nair, 

	

..5814. 	5/. P1.Krishnan r'Jair, 
Retired., Guard tPtt, 
Kariyatkuni House,' 
Narakode, P.O.Keezhariyoor, 
Koztiikode - 673 324,, 

51,No.585 to 588 are 
applicants in O.I.75/93. 

.•. 	K.N.enkuni Plenon, 
5fl, 	S/b V,Puadhava Menon 

Retired., Driver IIi', 
S.Np. 6966, 9ohini'3ihar, 
P.O.Chettipadi, Pin.-676 319, 
P8r'eppananQadi, Nalapurem 

str..':, 1 /i 	- 	 Ii, 	. 1- 
/ 	C' 	fS 	.5 

'-S 
( •,__, 

 

, i.F.Uttappan, 
58g.: 	5/.. P,R'nen, Retired., 

Fireman 	5.Nn.P 5177, 
Pskkaéva House, 

-. PO.Friyi11ur, 
O ,. 'Calicut. ii 

f y 
••. .PPPLICANTS. 



f., 	74 	., 

are 	eppl.tcefltB 
59 

W/oLate'.f9.Thenati, 
.Retired.,Loco Shuner, 

 

tdhikarimanamai Houèe, 	. 
.r.OJriyallur —.673314, 

t.K.Velayudhan, S 

Retired., Shunter/9ff., 591 S  

ruzhithottu Parembi, 
East of Cemethori 
Cochiri 	13. 

P.M.Kurneran,. 	 &592 are applicants 
57• Retired., Driver, 	. 	0h.77/93 

SoUthern Railway, 
Puzhakkel House, 
Mudeppalore, 	(Via) 	 . 

Alathure, Paighet District. . 

5g'3•  

5,94. 

M.Moses,' 
R€.tirert tr't Cr8 /G  
Mthai College, 
memrnet.h. Vayel, 
Pettath3tiam,. Ouileiii. 

1J,rtinafl, 
Retiro,, Driver 1 E'/QLN 
Karmaleycr, 
Pattathènam, Quilon. 

P.Ilercita 
i/o Late hri Dominic. Sbistian, 
Retired., Driver. !.Li'/(L.I., 

PathanParambe, 
Near Tr3nspnrt Office, 
Quilon 

M.K.Ganesafl, 
S/s M.N.Krishnemoorthy, 
29, Rameriujatn Stret, 
Kal].'jkuzhi, Tricy.2.O, 
Retired 	 Gra2, 

Southern Railway. 

.m,S.Thange1reQesam, 
S/c flichel, 2 k/4-, 
First Street, 
Amiai Nager, 11alligeipuram 
.Trichy-1., R.etirec Jrivt 	' 
Grade, Southern FEiiuCy. 

AI,V1ncent, 
S /o A.J.Ambrwsep.  
27, Ponnthottam, 
Kemr's Town, Trichy, 
Retired Guard/Spe&ial b Zrede, 

ySuthern Railway. 

U 

Sl.No.593 to 595 are 
applicants in. OJ.78/3. 

•••• 	
PLICR NTh. 

..Contd./ 

I a 

Ad 



S. 	 •• 
.
75 

V.Subrarnenian 
590. 	S/a E."enkatraman, 

21, Thondaman Colony,. 
Met3rFectory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
.Railway, 

.ntony, 
Sb Sovrimuthu PI1J.ai, 
41, Ml1iypuran, 
Ijn Read, Tri.chy-1.. 
Retired., Shunter 'B' C:e 
Southern Railway. 

R, Go pal an, 
Sb D.Ra,nach3rtdren 5  
125, 1riemmr Koil Siet., 
Pcnmalèipatty, Inldai; Ro'c, 
Trichy-.4. Rettro. 
Passenger Guard, Southern 
Railway. 

1.K.Srinlvas3n, 

662. 	T.VeKrishnisarrj>, 
131, E&st Chittra Street, 
rirarigem P.O., Tr5.chy, 

Retireo GJrd/i[eciel 
.Grade,Scuthern Railway. 

R,iagarsamy, 

63 

	

	RengeEamv NaiCu, 
328/8, Railway Coioiy, 
lrichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Division). 

fl,Issae Chelliah, 
604. 

	

	S/o S.ilanuel (late), 
Reti"ed 1P 1  Giede Guard, 
Southern Railway, 19, 
Keela K•sa Street, 
Beemanagar,Trichy—l. 

S'.i.Kasim, 

605 	S/a Sheik Iviasthan, 
' 39/6/17—E, Innamthar 

Thoppu,Tennur Post, 
Trichy-17, Retired Orive, 
AGrade, Southern R3i1%ay. 

daram p  S/a Naa pil1ai 
'cYpg34 eral. Bazaar St:et, 

Tentr Post, Trichy-17, 
e:e, 

S .. APPLICANTh 
,Contd./— 



-. 	
- i 

• ..76..  

E,Pbduj Razak, 

607 S/o .Mohmed Esuff', 	 . 
552 	Iloolekollal Street, 

• Terir-i'jr 	Poet, 	Trichy-!17., 	 S 

Retired Shunter/B Giede, 
• Southern Railway, 

I. Innesimuthu, 	. 	 . 	 .. 
608. S/o 	Ihresimuthu, 	. 

• Kalkothen'jr 	Villge, 
• Purothavkuclj 	Post-621 	3r3 

Ilnge KLch, Trich 	D5t:'Lt 
Retired Driver! B f,ra, 

• .' . Southern Ra1,ay. 	. 	 . 	. 	. 

S.Ruben Gregory, 	
•1 

.60. .S/oD,T.A,Sundaren1  9i1 
• 5/A, 	Conv3rlt 	F'ied0 	 . 	. 

• 
. Contonement, 	Trichv-i 	. 	 •.. 

	

Retired Cuard/5pec'Li 	rac e, 
. Southern Railuay 	I 

. M..KereeE3eig, 	 . 

• 6W. S/a 	V.,Plunveer 	Biq, 
• 

. Np.13, 	lar,siDner 	tiset, 
. Kjapet, 	Trichy-1, 	I 

Retired. Guard/A Grade,  
outhern Railway. 

• .Antohisarny, .. 
S/a S,Ddrajsarii 	P1llii., 
7-812  .1st Street, 	 . 

... D.retsmpn,: 	j . 	 . 

THchy-i. Ie tired Driver, 
B Grale, Southern Railway. 

• 
- 

TR.Ethirajen, 	 . 	 . 

612. • -5/0 Thiruvengedathar, . 

.53,. North ChithreStre, 	 . . 

Srirang.am, 	Trichy-5, 	 . 	.. 	 . •. 

• Retired Passenger Guard, 	. 

• Southern Rejlwa. 	
: 	 S .  

K.k.Raghavasimhen,. 	. 	 • 	 • 	. 	.•. 

. 	13• .S/o: C.Annthacharrerf, 	 •. 	 • 	
: 

. 	•' 1, 	South Devi Streek, 	. 	 S 	 • 

• Rananagar, •Sr1range, 	 • 	 : 

S  • Trichy-6, Retired Guard! 
Aa,oUthet' 	h1 ay 

S,Muruge sap, 
614.:0  5/O K.&ubramanian, 	 . 	. 

Plot No.5, Thaimanaver S-tret, 
Tyyapps Nager, Trch v_21. 
Retired Pessenge' Gurd, 
S..jthern Railway,. 	t 	 ... 	 . APPLICANTS 

• . 	 . 	 . 	
• 

. • 



R.Uiswanethari, 
S/s N.R.Radhakrishnan, 

615. 	Sa3tha Street, 
BalejiNivas, Ayyappe iispr, 
Triciy-21., Retired Guard! 
Specia.t. Grade, Southern 
Railway. 

Gerald Edward Rodriq:jes, 
Sle Geiald £dwrd, 
24,/A Ardhi Bhaguri StrecL, 
Tendral Nager, 
K.K.Nace 	c'st 
Trichy-.21. 

R.Rengasamy, 

617. 	S/o Ramasamy Kavander, 
62, Railway Colony, 
Bells around, 
Trichy-1., Ret.red, 
Shunter B GradO, 
Southern Raiiwey. 

P.Raman, S/n Pitchs3., 
6i. 	118, Prjq Melnuperal, 

Trichy-1. Retired. 
Eireman/A Graia, 
Southern Railway. 

C.SethuramHn, 
61*S 	Sb Gopalsamy Naidu, 

Craufcd Rilwy Ciiriy,  
Trichy-20, Retired 
Driver/k Grade, Soti+herr 
Ra3.lway. 

S.Thangaraj, 
5/., ['l.Sebastian, 

62t. 	5/24, Thirunagar, 
P.Dmalai, Trichy-4. 
Retired, Shunter/8 Grace, 
Southern Railway. 

D.Devacloss Mfred, 
E21. 	s/o .P.Devaeirvatham PillaS, 

137,, Muthuraja Street, 
Iviudaliar Chatram, Trichy-.. 
Retired Guard/Passenger, 
Southern Railway. 

ntanisamy, 
622''Sfojeevi N idu, G \ 	. 
'. t.  61,P/ Thanarrani.Cul 

.Doraiaypuram, Trichy - . 
Retire :Piver, Southern 

) 

_•.) \- 

... APPLICANTS 

.. ,Contd./- 

I 



-- 

. 	78 	.. 

S. Krishrien, 
5/0 T..Sarangaf3afli Naidu, 

623. 61 	t'-grvathi 	mmri Koii. Street, 
Srirangam, Trichy--6, 
Retied Guard/ 	peciei Grade, 
Southern Railway. 

T,\i.Naganathfl, 
136, 	North Chithirai 

524, St:eet, 	riangam, 
T7ichy-6 	Retired. 
Guard/h 	pecial Grad' 
Southern Railway. 

R.t'JarayanaSamy, 
Chitrai Street, 

625 
187, 
Srengam, Trichy-6 • 
Retired 	uaro/fl Grade, 

• Southern 	a!ly. 

KN.Subrarnafli8fl, 

626 North ChithIi'ai S,reet 
Srirangarn, Trichy-6 
Retired Gu'd/P 	G':ade 
Scutherr. Railway. 

L-.N.Rengenahafl, 	- 

627. T.L6chumanarl; 
71, 	Kandi Street,' 
Stirarigarn, 	'Trich'- 

• -Retired Gurd°/B •Gtade, 
Sr,utharn Railway. 

S.R.Yamunachari, 
T.Rengaswamy Thhaciie: 

, West Uttra Sti'eet, 
':Sr.irangam, 	Trichy-6, 
Retired.Guard/A grade, 

14ii 	Railway; 

S. 'tleer app an, 
S/oG.Soundara.ra Pillal, 
143, 

 
Main Road, 

Sangiliandapurarn, 
• Trichy-1. Retired Driver/ 

A Special, 	outhern Railway. 

• A.11.Joseph, -S/c 	A.Atbra, 

6300 I'Jn.18, 	Pot€akara Street, 
Palakkarai, .Trichy-1. 
Retired Guard/A 
Southern Railway'. 

S.P..Pdaikeiasämy, 
6311  5/o:S.rul 	PIilei, 

• 26, SekkadiStteet, 
P.á1akkari, 	Trichy-1. 
Retired Guard/B, 
Southern Railway. . . APPLICANTS. 

.. .Cotd,/- 

I. 



- 	 •i- :'W

70 

- 

KR.SVaren9ari,  
6329 	No.48,  Palayakevil Street, 

Palakkerai., Trichy 
Retired Special 
Southern Railway, 

C. fltnyeamy, 

	

633 	P.!,chjnnjah Udayer, 
15 Sugados3 i1ad' Street, 
9eu Road, Trlchy-2, 

D.SyeU Jaf.fer, 
•SJ1  Syd •Ahemczd, 

	

.634. 	6, North Suankar 	tre't, 
Near Ba5t Ro*d, 
Trichy-8, Retired tJrive/ 
A,, Southern Railway. 

V. Periyasarny, 
s/0 G.Veithjaljnye,.i 
32, Kazapettal Lr,b, 
B'aZaar Street, 
Trichy-1,, Retlrwj Gudr;' 
A, Southern Railt'ay. 

V.1agiriswamv, 

	

631, 	S/c, N.S.\JeeraEwerTi., NaLd!11  
8, Doctor Issec Lane, 
Sangiliapdpuram, 
Trichy_1, Tietirso Ecds 
Guard, Southern RBI1Ley, 

S,Abdul Subhan, 
637 	5/0 She5.k Babj, 

38, Sathyarnoorthy Street, 
Senthañneerpuram 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Ammer Basha, 
5/ Jld.Hassain, 23—fl, 
Varathemasemet Street, 
Sangi1iandapur8 , 

Trichy_1, Retired Drive.r/ 
A., Southern Raluay, 

D.Dhariapal, 
635 	S/o R.Durairaju Chettiar, 

15, Keapettaj Main Road 
Guarr4/A, 

f/ $( 	brahnph, 
iJ,Ivlpjco10nY, 

Road, 
N 	• o?i Iate, 

Y—i4etired Driven 
\\ 	SouV 	Railway. 
kt 

.APPLICANTS 
Iintd./_ 

01 



-.-.-- 	
- 

/ 
S. 	 S. 

A.Ramu, 

641 	Sb Appeiu Kerukachi, 
o 	69, New Str'eet, 

tllkakedei, Contonemeni, 
Trichy-l. Retired Driver,! 
B, Southern Railway 

R • Kaliamomi thy. 
S/a K.Ramasamy, i 
Kanriaqi Street, 
SuramaI1iu'Durern, 
Trichy-20,, Retired 
Shunt ma Driver, 
Southern Reliway, 

M.D.raisamy, 
5/6 V,fvlaruthRrnuthu. 
23-C, Anna N838r, 
Subramniapuram, 
Trichy-20. Retired 
Driver/i-., outh€rn  

R.Iiazharul Haq, 
644 	/0 5..hu1 Razck, 2-3, 

Syeda Plohaiflec1 Rowt€: 5tec;, 
Beemenaar, THchy-1,, 
Retired Guard-A, Southern 
Railway. 

A.Pnthnriy LouIs, 
645, 	S/b C.Arck1csri .P]i 

91, Keels •Pedayachi StrE3et, 
Near Ed8  St'eet, 
Palakkarai, Trichy-1 
Retired Guard/A, Southern 
Railuay5 

Ve nkate sap, 
646. 	5/o C,Perurnal Naidi, 

65, Highways Cclb.ny, 
Stibtamaepum Trichy-20, 
Retired Driver/A Spi. 
Southern Railwy0  

K.Meenakshjsundaram, 
6417. •S/o lLKurnarasamy Pillal, • 	 • 	 •. 

5i, Annernaiei Street, 
Erode, Retired Guard-a, 
Southern RiIu.y,  

P.rputham, 5/. A.Peter, 	 •// 	1 

648. 	47-61  Annen Ii1Et1fl 	 -; - 	 • 

PZBà Nagar, 	 • 
Surarnéngalarn Post 	 . •;,..- 
Salem-3, Retired river/ 	 • 	•.•• 

, Southern R5j1w9 	 •....APPLICANTS 
, ,Cont.d.- /.. 

I 

.• 	 • 	. 	• 	 .. 	 1— 
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K.Periasamy, 
5/. E.Kolandn, 23, 
voc Street, 
Kollampalayam, 
Eride-638 002,. 
Periyar District, 
Retired Guard/r, 
Southern Railway. 

U • Paisnis amy, 
5/. NVelu Pakad1, 
10/92.-[., Narjundpren 
Podar,ui, C.oimi.atcre Diit_t, 
Retired Guai'd/R pi, 
Southern Railway. 

R.Venkatachalam, 

651 	S/uK,Ramasamy idcyar,  
117-11, Old PaQnur, 
Ramje'e Naqar Post, 
Trichy-9 Retiret Shuritur.-. 
river, ioutherr. R.icy. 

S .Soseimery, 

652 	G.SavEriiuthu, 
5/218, Pluthukulam kfillans, 
N.KEttupatti Post, 
Via. Rkies. Nager, 
Trichy—Y, eitroJ L1.db/ 
, Southern Railway, 

J.Ramanathan, 

653, 	P9chaipps 11udl5 Stra 
Kumbakeriam, Thanjavur Distriut 
Retired Guari/A.. Southern 
Railway...  

K.bdul 
S/o Khader Shaw Rowther 

6540 	32, Periyar street, 
5ubramniapuram, 
Trichy-20 0  Retired hunter/ 
B. S,-uthern Railway. 

S..-Gupalan, 
5/6 :R.rinivasan, 
64—C, Railtiay Quarters, 
Kurhbkonain-612 001,, 
Retired GUard, Southern 

tluay. 
1 7 

8/è 
c( -: Kalk 

( 	 j.piI 
4 

.39V.Tri 
\ 	 F 

655, 

p\asjmuthu 
tPncor, 

Ft1  Post, - 
1igakurichi, -• 
y//Jistrict Rtir&d 

JB, Southern 
ay. I.. P.PLICMJT5. 



-I 

,.. APPLICANTS 
.çontd/- 

.71 

I 12 ,. 

,Jac'nnathen, 
11/, 

657 5/1 .A.Arkiyam, 
S avariarkoil Street:  
!oraiyt:Jr 	Post, 
Trichy-3 	Retired 

j.reman/A, Southern Railway. 

5bdul Kéreem S8h.h, 
Sfw Sheik Ahmed p 	73, 

658 CentaI  bazar t  Tennur P:s1 
Trichy-17, Retired. 

UtreI Speciul 
Snutnern Rai1iJ'. 

RSoundarerejUlU, 
S/o G.Rajamaflflar Naidu, 

 25, 	General' 3ezz 	St.J;E-(', 

Tenruir Post, 	Tric'iy-Y7  
Retired Guat'd/i 
Southern RailLev. 

R.Vairaperumflai, 

 fo Rarnasamy 	P11185., 
281 	KrshnapUrRI, 
Middletreet, 
ThenjaVU' Road, Tichy-D, 
Retired Drivei/C, 
Scuthflrr Riiwey. 

4 jVasubramani8fl, 

661.. S/a . 	 P1 	c• 
House N..20/C-11  

nna 	3g8r, 
Subraméniapuram, 

Shunter! Trichy-20, Retired 
B, Southern Railway. 

pPeâmanathafl, 
662 S,'o K.PaDthasar8t, 

.21/3, 	Poonnaiy 	clbfly, 
Devareya Nager, 
Trichy-2l, Retired Mail 
Guard/'.P1. 	Southern, 
Railway. 

S.Md.Mahboob 	
ii Khn, 

663. /o I 	Sher I1i Khan, 
16/5, Fourth Stree€, 
Renganager. Trichy-21 
Retired 	p8ssencje' 	6IJ.1' ; 

Southern Reil'Jay. 

5.DEkshinamoOrthy, 
K.Somasufl8t 	j)i8.i 

664 17, E,.B.oLmy, 	Khajal 
Trichy-'23, Retired Guardj 

-. Southern Railway. 	- 



P 	
p-z 

. '-'- •4 

665. 
V. Krishnamurthy, 
SI.,  C.Venugopal Raju, 
14, Kumaran Street, 
Ilelakaikandar kottal, 
Trichy-11 Retired 
Guard/A, gouthern Railway. 

- 	R.Arnalenathan, 
S/n Rayeppa Asariya, 
70, Krishnarnoorthy Nger, 
Ileter Factory Road, 
Trichy-21., Retired  
A, Southern rilUsv. 

T . K.Raj agopalan,. 
S/o T.V.Krishnasamy 1yonqr, 
2, First Street, KlIuu-L, 
Illupur Road, Trlchy-20 
Retired Passenger GUarc4 , 
Southern Railway. 

.K,Karurnbairam, 

66g.. 	
S.Kurnbalingam Pillai, 

46-8, Ramakrisnna Nagar,  
Kali.ukuzhi, Trichy-201  

Retired Drj,er, 5cutherr 
Railuaj, 

G,uppusny 

660 	S/c Gcvinda Asarv, 
6/A, Sernynathen Stet 
Ivlelekalkandharkottai Post, 
Trichy—Il., Retired Dti'jer/ 
A,. Southern RaIlway. 

T,.U.Arunachalan, 
S/a T,f4,Venkatahalam Pillai, 

670. 	564, fl'jdaliartreet, 
Lryur post, Trichy—., 
1etjredGuard/, 
Southern Rajiwa'. 

SJ..!\iu.596 to 668 are 
.pp1icants # n O.I.79/93. 

R.Krisnasàmy, 

671. 	S./o P.,R.amesemy Ayyanger, 
3, Srinivaa PE1aI Street, 
Near Satyanrya1a TemiIe, 
Wet Plambalarn, Msdres - 6011 033 
Retie.d Passenge: Guard, 

4ThernRailtJav. 
1) 	 - 

AmaanyNa1c(er, 
57 	S/c Thirdrnalai Naicke., 

r 	No.75, Nrst St:eet, 
Vadugapatti ViLage, 
Kathanur, Trir.y D.sti. icc., 

/ Retired R!reman. SGJtberi 
- Ra-ilway.: • 

/ 

... APPLICANTS. 
I, ,Contd./— 

I 



. 	
. 	 L . 	

: 

K.M.bdul flajeeth, 
673, 	S/o  K.Thangemecra Mohiduen 

8.249 9  B.HSEUL. Township 
Rani1et...632 406, North 	cot 
Distri't, Retir.ecShunter, 
Southern Railway, 

'N.Krishnasa.my, 
S/a Narayenasamy Pillai, 
27/3;  Sakthj Vinày&iar St"-t, 
Crawford, Trichy-12. 
Retired Dr5ver/A, SJth..n 
Railway. 

G.Amirthaljngam, 
S/n M.Canap a thy, 
Perlyar Streut, 
I<elakaIkanderkctte 
Trichy-11sp  Retired Driver/A, 
Southern Railway, 

S.Andrew, Sb 
Guru Illam1  3rd 5Lre, 

	

675 	
• E4EGCO1Gr1Y Mahajpr ax 
Viliupurarn, Sth :Pot 
Ds:rjct,, 
Driver, Southern R.ailwav . 

. 	 qmr 

	

677, 	5/. D.Thanavelu !sari, 
25, Sindaram PIll8j Thottan, 
Eda,nb4tt4 ut.Iiui.', 
Trich,_12,, Retired Shuntef, 
outh61 Railway. 

	

H 	'l.GsvinzJaraju, 
S/c Mutrukrjshna Naidu, 
Natherss2alliv8s5 , 
5emyaai 7hoppu, House No.37, 
Trkhy-81  Retired Shunter, 
Southern Railway. 

A.Pabdul Raiaman, 
- S/c G.Abdu Kareem, 

6/8, ZJalla. Pakkiri. Street, 
Maduraj Road, Trichye, 
Retired Drvbr/Specj 	Grade, 
Southern Railway. 

6GO. 
K.R989o08 , 
S/ 2 .Krisr.nasarry Jaidu;  
91, SIIICQ olonv 
Edarnelaipat Pthur. 
Sundar PI:i8 Thotteri, 
Trichy_.12, Petlied Shu:;ter, 
Southern Ra.Jway. 

PPLICNTS. 
.4Contd./- 
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6s4(uppusemy Naicker, 
S/a M.Gengat.hara Naicker, 

	

61, 	69, I1lancab Street, 
Pinmalaipatty, Trirhy-4., 
Retired Shunter/B 
Southern Ri1way. 

- 	C.Andi, S,'u Chinnaiyar-i, 

	

612. 	N.Kuttappattu, 
Ramjee Nagar Post, 
Pmbedkar Nagar, Trichy-9, 
Retired Shunter, 
Southe:n RaUay. 

A.1.5kill, S/o E.K111;  

	

683. 	12, Crawford Colony, 
Crawford, Trichy.-12., 
Retired Shunter, 
Southern Railay, 

S,ibdul Kareem1  

684. S/o Shthik Ibrhlrr, 
Singarathrppu 

Trichy-$, 	Retirec CtnL.cr  
Drjver,'B, 	Southern Rilwiy, 

J.Issac, 	5/. 	,seph Pi1iy, 
6S. 36, Raghavechary Street, 

Sernbith 	Post, 	Per8!ibur, 
Iladtas-600 	011, 	P.etiied 
Diver/p1. -Scut)ern ReiLi&y., 

R.Gopalakrishnan, 
S/a S.athakiishe.n, 	2 
Sethurme 'Pillal colony, 
Trichy-20, 'Retire 	Shunter, 
Southern Reiluey. 

N.Jayararnan, 

	

607, 	S/cs N.K.L.Naresa l4yyar, 
9!-D, Naresimma Aiiery Colnn', 
Nanjikottal RORd. 'h.anjavur --
61-3 001,, Retired Pass. Cuerd, 

\ outhrn Railway. 
/• 

( R,Josph,$/o U1.PiRaçu 

	

688. 	Chettja, $-, Vyem 
Ciietty Street, Uth Line, 
Negapttina-611 OCI, 
Retired Or iver/A SpJ, 
Scuthefb Ret1w8', 

:- 
SSD.Rj, 

661- s/0  kC.Sadeye iiL'c12li3:, 

321, 'Jandlyer Colonj, 
Thillai Nagar., Velar 
Thanjavur, Retired Curd/F, 

V50uthT) Reiliay. 
,.. APPLICANTS. 
.Contd./- 
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A.Velayutham, 
S/a R.Annamelai, 

690. 	12/VI 2364, Pookkera 
Vestho NeuStreet, 
Thenjajur - 613001, 
Retired Driver/A 
Southern Railway. 

- R.flurugaiyan, 
S/a RernaSarny Konar, 

	

691 	Ienin Nager, 
Odayamarthnndapuram Pc3t., 
- 614 706, 
Teluk, Retired Guzrd/C. 
Southern Railway. 

R.Gopblekrishflafl, 
5/s K.Ramanuibraham a Naldu, 

6920 	Plot No.19, 	Piid1th'r 
Nagar, Via S1aj1 N;ar 
Thanjavur - 1., e;i-'e 
Driver/A, Southern Pjj;,, 

P.Srinj.asan, 

	

53 	S/a Paèhaiyapa !iudeiiyr, 
1121  8/4, •1udiyar trt, 
1V1udali.cr Cheh.traflì, 
Trichy-1, Retired Guard/A, 
Southern Railway.-  

C. Kaiyene.sundar.arn, 

	

694. 	5/0 N.Gcv1ndgr,irr1j Pil1,, 
tinoppanar Street, 
rnmanpetei,' 'Jedicpu:'en 

Pi •— 613 205, Thanjvur 
District, Retired Guard/A, 
Southern Railway, 

6"9 5. 

65, Q. 

6974 

K.Senniyasi, 
S/c Ksava Padeyachi, 
Is, Karnper Street, 
Senthaneerpurern, Tri.chy—
Retired Driver/C, 
Southern Railway.. 

K.Sankaranarayanan, 
5/0 •V.Lngenathen, 
C.99/A North' East Extension, 
7th Cross, Thiili Nagar, 
Trichy-18, Retired Guard/Spl, 
Scuthern Railway, 

S.Periyasemy, 5/0 Sanyili, 
Docr 'No.59/9, Mudaliyer 
Chetrarn, f1uneeiaran <oil 
Street, Tiichy-1., Retir6d 
Drivnr, Southern Reiluay. APPLICANTS 

.tontd, I- 

-- 



K, Nendagopal, 

65. 
S/o  . ...Krishr.asamy,

.431 	

. 

Rrindavan Street, 
IndiraNagar, 	LIC Colony, 

. Trichy-21.,, DriV6r/i,Spj, 
Retired, 	Southern Railway, 

T.R.Balesubramanjen 

699 5/0 Rethinam, 16, 
North.Street, 
Tiruvalyaru 	.613 204 
Retired Dr.ver/P 
Southern Ra1ley, 

S.F'lasthan, 

70 o 
R, 'Babu Sh1b, 

Retired 	Passenger 	)r5.'er, 
Southern Railway, 

• feekaia Street, Ternur, 
Trichy—i7, 

• P,Gowrjsupdaram 
,- 

71  
S/a S.Periasarny,. 106-4, 
Nanickaem Nadu Street, 
flelapuaur, 	T!inhy-1.. 
Retired Guard/A, 
Southern Railw 8y. 

702 S/ 	1hangavelu, 	,1 
Bherath'Desn Street; 
Kilperumpakkefl.:.. 
'Jillupijrem. - 	605 	602,, 
Retired Driver/B, 
Søütf fl  Railuay. 

Gariesn,: 
703 :Pekri Thevar, 

2/257
1

Teluk Office Road, 
thirUthureipoondi 614 7131  
Retired Driver/A, 

- SouthernRailwy,. 

VArmugern,S/ovaiyapurj, 
.Y iyAnda\ar Koji. Street, 

/71 
r.émkoiathur, Trichy D1stL.ct 
Retii'id 	hunter, Southern I 

Railway. 

M.NazrhameJ, 
• S/o,t461d1 Gefor 	ahib, 

\\9 e  137—A,)Puhd Office, 
. nhQtj  
Rir'Driver/Spl,, 
ouhrr .Railway. 

•- 	• 	. 

00*0 APPLICANTS 



V.Velu,, 
Sb Valyapurl, 

(U6. 	Vrethiyur, IniyenurRoarJ9  
House No.33, Trichy-9, 
Retired Shunter, 
SouthernReilway. 

SMarimuthu, 
S/s I1.SinQara P3iayachi, 707. 	7I/ç,Rai1way Colony 
1<allukuzhi, Trichy-20, 
Retired 3hunter,  
Southern Railway, 

P,Namundy, 
Palaniyandi, 42., 

Mudukkupatti, 
tudukottai Rpad, 
Trichy-20, Ratired Shunei, 
Scuthern RBiiwsy. 

Tjnnesimuthu, 
6/r S.Thomas, 13 
1ies ririyanathaiui'en, 
Dindigul Retired hiner;  
Southern Railway. 

• 

5 
E'ferin1UthL, 

S/oruisppan, 9/5, 
N.I.CIny 6th Cross, 
Trichy-20, •Reti'ed .hur1tzr.. 
5buthern Railway. 

F1uthusamy, 
5/o T•hcnarikavancier. 1, 
'Av8.S.Co1'ny, Purlukbttei 
Mad, Trichy-20, Retired 
Shunter, Southern Railway. 

-.S.Palaniyandi, 
7j2, 	S/o Sataiyan, 31/3, 

Palähiyandavar Koil Street, 
Itinemkolthut, .Trichy District 
Retired Shunter, Southern 

Railway. 

- - 	K.f.rumugham, 
713.. 	S/c Kuthiàn ellee (i1ayEfldi 

Paleniyandaver Koll 4/93,  
'Street,Innamkolsthur, 
Triohy, Re€ired Shiintet, 
Southern RailuEly, 

- 	S.Kandaaani, 
S,'Subbarja Gevnder, 
-Kedchn11Ur Post, 
42, •st Thottipelayern, 
Erode-6, ,Retired ShuntinQ 
triver, SoUthern Reilway APPLICANTS 

,.. Contd./— 



'is. V.TFie3En 
5/0 Vnketechplthn, 
136, R.M.S.Cllony, 
NenjeekOtt?1 Ro?d, 
Trichy - 6, Retired Orj.ver/. 
I.Spetiel, Southern R.ilwy, 

716. G.G.Rôse, 5/0 SrnUel Rouso, 
35 9  Kenedi Street, 
Subremerijepurem, 
Trichy - 0,Retired Shunte!ó 
Southern Reiluy. 

717, R.V.Ponneiyen, 
S/U R,Vedjjelij, 	14—, 
Sjnt lntony'B Lhurch i.rrr, 
Neqpettinem - 	611 	OCI 
Retired Driver/p, 
Southern Reilwy. 

riB, r.ReJemenickdm, 51 ,oso 	669 to 118 ere 
3 ePPL.c 	rite 	in 0,-., 	8093 5/0 Nereyensmy PiIl 

18, 	Nethejl Street, 
KCmrPjPpUrFm, 
Rejekilp?kkern rt, 
Medr's - 600 073 
Rotired..Driver, 
SoUthern R.tiwy. 

By b0ccpte 	Shr.-I 	s Sijjb 	I;.q j  ,in 	 95 to 403/91, 
57/909 416/909 	320/92 0 	298/92 and 377/92, 

By AdvocrteShriR.Bh'skrpn ihuJ,.No5. 44/93 to 16/939  

By 	uvocte 	hri P, 1 jj 	j.i1dj in 0J.No8, 	77/93 & 78/93, 

By IdvucPte Shri V1iyn•i& in 	 79/93 & 80/93 

VerBu 

i t  Cheirmn, Respond?r,t - 	I 	in 0,S.Nos. 
RE'ilwy Boerd, 395 to 403/91, 	79/93 1& 80/93 
Rril BhevPn, 

CU 

. - 2 	in U...NQS. 	57,'90, • 416/O,320/92,298/92,317/92 efid 
44 to 76/93. 

2 0 	The tJniot, of Indle 
reprppented by thn 

"11inistry o? RFilweys, 
Rll 
New Delhi, 

V.- 

- 1 In 	 57/90, 
415/90,320/92,298/92,377/92 and 
44 to 76/93 
end.Responderit - 4 In 0d.No. 
395 to 403/91. 

Respondents. 

Contd. I- 



..go. . 

 Union of 	IndIa 	 . Resporiclent - I 	in 
77/93 and 78/93 

O.Ns 

through . the Cenerl 	. 
iiarger,Southern RIlwys, Respondent - 2 in O.!,Nos. 

Perk 	own, 	jvl3drps_ 3 395 to 403/919 79/93 .& 80/93. 
Respondent .- 3 in Q.Q.Nos. 
57/041 6/90, 32 0/92, 298/92, 
377/92 end 44/93 to 76/93. 

 The Chief Personnel 	Officer,ReSPOrldeflt - 2 in OJ.Nos. 

Southern Railway, 	 .77/93 and 78/93 
Perk Town, 	Iledres- 3  

 Divisional Railway Rosr,onder4t - 	3 	in O.Nos. 

faneger,SoLthern ReilUEj, 3Y 	tO3/1.. 
Ilysore. Rocncident - 4 	in 0..Nos. 

7/9,416/90,320/92,298/92 
e,d 377/92 

64, Senior Djvisionel 	. Reaptndnt - 3 in 0...No.77/93 

personnel Officer, . 
.o'jtnern Railway, 
Pelghet . 

 The Divisional Personr1&l 1ircpondent - 	3 	in O.b.No. 	78/93 
Officer,Southern Rzlt.;oy, 
Iladurci Division, - 
11edurai. 

 The Divisional 	. . 	. rJDrdert - 4 	in 
44'9Z to 76/93 Supeintendert, 	. 

Southern R.ilway, 
Djvjs1on) 	0ff.ce,Pe1qh?t. 

 The Diisionl Railey 	- 
. 

Re.sondent - 5 	in 
20/92,298/92 and 

0J.Nos. 
377/92. . s'aneger, 

Southern Railway , 
B-e.nglore. . 	 .,.... Respondents.. 

(By Fdvocete Shri K.R.D.Karantt for Shri P.N.Venugopala 
Gouda, Railway dvocete for :spondents in all the 
applications). 

V. 
too Contd/-.. 

el 
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Shri Justice V.S. Malimath, thairnan: 

These cases have been platted before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5[4] (d] of the 

dministrative Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-

pal Bench and the Ahrredabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have. in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pey. 

The respondents oppose the applications contending that running 

- aflGwapces not exceeding 45% of their pay can be taken into acc- 
/ 'C- 	-••, 

ount fr 'oputing retirement benefits to those who have retired 

I 	 before 1.4.1979 and not exceeding 55% of the running allowance. 

fof those. f.iring after 1.4.1979.  To appreciate the rival n- 

tentIons,i' is necessary to advert to the relevant provisions 

gó'ven1ng the applicants condiUor of service in regard to pension 

and other retirement benefits. 
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3 • 	In pursuance of the recaindations of. the Third Pay Corrni- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules') made by the President in exercise of the. 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was . considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory povisions made under the 

proviso to Article 309 of the 'Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before, his retirement. Statutory 

rules govern xx determination of average ernolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1 • 1 .1973 are extracted as follows:,  

"2544. [C.S.R. 486] - oluments and Average iolurrents: The 
term "Enoluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes: - 

[a] Pay other than that drawn in tenure post; 

(b] Personal allowance, which is granted [i] in lieu, of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal' considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other 'personal. considerations shall 
not be treated as personal allowance unless otherwise 'directed 
by the President. 
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f c] fees or conTnission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
'iourrents" means the average earnings for the last six months 
of service; 

[d] acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incurrnt 
on leave without allowances or on transfer to foreign service; 

[el deputation [duty] allowances; 

ff3 duty allowances [special pay]; and 

[g] [ii For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f ] above. 

[ii] For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty imiediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to ff3 above drawn during the sane peric*:1. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another• appointment or holds a temporary 
appointment, 'Tholuments" means: 

[a] the enolunents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

lb J the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 

fter the 1st November, 1959,   the term "emoluments" means 
2 tjnts which the officer was receiving immediately before 

s-eit and includes:- 
C
G  

1! 	[a]Jantive pay in respect of a permanent post, other 
( 	 Iia tenure post, held in a substantive capacity; 

\ 	 erLnai allowance which is granted in lieu of loss 
- 	 J/substantive pay in respect of a permanent post, 

er than a tenure post; 

special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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[d][1]For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962, save as otherwise provided 
in Rule 2544-B .[C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred, to 
in items [a],  [bJ and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

iv., personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointinent[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointrnent[s], does not qualify for 
the grant of a special additional pension, 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-curn-retirernent gratuity. The difference between the average 
ernolunents in respect of items [ a] to [d][1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [C] above. 

[e](1] For the purpose of calculation of averaqe emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of. 75% of other emoluments reckoned in terms 
of [a] to [ci and [d][1] above. 

[2] For the purpose of emoluments of.  [ordinary] gratuity/death--
cuin-retirement gratuity:-  The monthly average of running allowance 
drawn during the 365 days. of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c) and [d][2J 
above drawn during the same period. 

Note[1]: If irruediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken, at what they would 
have been had he not been absent from duty.' 

Provided that the arrount of qratuity is not increased on 
accaint of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]:  In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent epost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or rrore. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a tine scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "noluments' shall mean 
the "pay"  as defined in Rule 2003(21], which the Railway servant 
was receiving irnrrediately before quitting service. Provided 
that- the benefit of higher officiating pay for [ordinary] gra-
tuity/Lath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22. days. "Average emoluments" shall mean the averagn 
of the emoluments as defined above calculated upon the last three 
years of service. 

case of running staff emoluments for [ordinary]/Gra- 
retirement 	will also include the monthly 

( (eavragL9f.running allowance drawn during the 365 days of running 
/ 	iuty 1i:1r3 - iately preceding the date of quitting service limited 

	

' ( 	1 75°. of 'jh emoluments as defined above. For the purpose of 
c eI albti1at1pn)ofaverage emoluments the actual amount of the running 

	

' 	afan' dra/n during the month limited to a maximum of a75% 
I 	't 

of-g 
 

6AK 	-emoluments as defined above shall also be taken into '  * 	account.i () / 
ANG 

Note[J-.3:: If a Railway servant, irmiediately before his retirement 
or deatn, etc., has been absent from duty or on leave with allo- 
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wances [inbiuding leave preparatory to retirement] or on foreign 
service or having been suspended but .reinstated without forfeiture 
of qualifying service, his enoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emlunents shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higIr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the canpornts that 

constitutes average eirlanents is the actual anount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other emoJLurtents reckoned in terms 
sub-clauses 

of / [a] to [f] of the said rules. The expression 'enoluments' 

used in the rules includes pay and soma other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1 .1 .1973 in the light of the recoirnen-

dations of the Third Pay Corrnission ,no steps ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 

allowance drawn during the month limited to a maximum of 75% 

of the eiroluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrcxluction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as abeve will be provisional subject to adjust-
merit on the basis of final orders." 

It is clear fran this order that pending decisionto revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75 

prescribed by Rule 2544[g}{i}  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

in force on the date of the order, 21.1.1974. The order 

' datd. 21.1 .1974 did not, therefore, in any manner affet the statu-

D  [ Ltory 'If? ription regulating computation of enolurnents ard average 

eil!V40 contained in Rule 2544 for the purpose of grant of 

\- iø retr 	benefits. Any decision to rrcdify the same wuld have 

- B 	only when the relevant statutory rules are amerx1ed in 

accordance with law. But what the Railway Board did was to 

attempt to nodify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 
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"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 	1973 has been under consideration of this 
Ministry. 	It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales 

Pay for the p.irposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay 	for the 	purpose 	of Leave salary, 	Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC III/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1 976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.' S order dated. 22.3.1 976 in the,,, High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was alled by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1 1974 	till such time 

as the relevant rules in this regard are amended in accordance 

with law., The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to another order nade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order 'dated 22.3.1976 

suffered it being in conflict with the statutory rules. It auld 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g}. 

I M.C. Srinivasan and 23 others filed an application 

before the Ernakulam Bench of the Tribunal in O.A. 

I 	 a direction to grant them pension by adding runn- 

upto a maxinurn of 75 of their pay for computation 
CC  

their) 	ion in accordance with the judgment of the Principal 

BlthG 	No.41 0/85. During the pencency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i] and g[i] of Rule 2544 were 

amended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpe of calculating the average 

erroluments from 75% to 45%. On the same day, a further amendirent 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect f ran 1 .1 .1973 the second amendment was given retrospectiva 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Anendment to Indian Railway Establishment Coda- 
Volume I & TI. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1 502 and 2544 of Indian Railway 
Establishment Code, Volume I & II (First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction Slips 
'b.428, 429 & 430 R.I. and 405 R.II encIed as Annexures 
'B', 'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As above 	 Railway Board. 

No.EIP&AJII-86/ps-15 	 New DeThi, dated 17.121987" 

"ANNEXURE 

ADVANCE CORRECTION SLIP NO.405 R • II 

RULE 2544 

Sub-rule g[i] and g[iij may be substituted by the following: 
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g [i) 	"For the purpose of calculation of average ertolurrents : - 
actual anount of running allowance drawn by the railway 
servant during the month limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-curn--retirernent 
gratuity: the monthly average of xunning allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Cede, 
Volume II [5th reprint] has been modified through administrative 
instructions issued with the President 's approval effective from 
1 .1 .1973. These instructions were necessitated by the introduc-. 
tion of the revised scales of pay recommended by the Third Central 
Pay (Ixtinission. The purpose of this anendrnent is to give stàth-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules, apply. 

Sd/_[K.VENTKATESANJ 
Director, Establish-rent [P&A] 

Railway Board." 

"Subject: Aiuendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of th2 powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and. 407 7.11, enclosed as Annexures 'A', 'B', Oct 
and 'D' respectively. 

will be effective from 1.4.1979. 

'3 	~,/nll~sues with the concurrence of the Finance Directorate 
the ia'y of Railways. 

nth ,eiion is attached. 

Sd/-[K. 	KATS] 
Director, Establistrnent [P&R] 

\ 	DA.:AsdaIxie// 	 . Railway Board. 

No.EiPA1II-86/Rs/15 	 New Delhi, dated 17.12.87" 

vf 
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"ANNEXURE 'D' 

ADVANCE oJRRff'rION SL]:P No.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[iij may be substituted by the folling: 

g[i] 	"For the purpose of calculation of average eirolurnents:- 
559. of basic average pay, in the revised scales of 
pay, drawn during the period;" 

gill] 	"For the purpose of gratuity and/or death-cum-retirernent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AHORITY:[inistry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981] 

EXPLZNATION: 

The Rule 2544 of Indian Railway Establishment Qde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government 's decision 
on the reco-ricendations of 'Running Allc•iance Ccxnmittee [1980]1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whan these rules apply. 

Sd/-[K.VZ•TKATE.sAfl 
Director, Establishment [P&A] 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the Q the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 
f. 

the Ocnstitution of India. The Ernakulam Bench consisting of 

It 
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Vice thairman S.P. Mukerji and Judicial tniber A.V. Haridasan 

by their order dated 20.4.1990 alked the said application, 

quashed the notification dated 15.12,1988 to the extent the arrend-

ment to the rules were given retrospective effect and issd 

a conseqntial direction to the respondents' to grant or ref ix 

pension and other retirenent bensf its to the applicants as if 

the arrendirent to Rule 2544 had not been effected t411 5.12.1988. 
as void 

The clear effect of the decision is to declare/ only that portion 

of the anendnent which gave retrospective effect, preserving 

the prospective effect to the anendrrent with effect from 5.1 2.1 988. 

Therefore, those who retired before 5 • 12.1988 were entitled to 

count the running allowance subject to a naximurn of 75% of their 

pay and allowances for the purpose of caruting their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-. 

269/88 was challenged by. the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway BBrd's order dated 22.3.1976 

and the aitendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to canpute 

rd'UEYWI~_-and other benefits in terms of the order of the Railway 

1 .1.1974. That application was opposed by the res - 

( londents thérin viz., Union of India represented through the 
:

61 

thairnen, RAilway a)ard and the Gereral Manager, Northern Railway. 
' Sis 	i>sing that these respondents did not bring to the 

Principal Bench that the validity of the aznendrrent 
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to Rule 2544 was challenged before the Ernakulani Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented t.heir applications before the 

Principal Bench, the Ernakularn Ber;h had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the arnerdment 

wa-e not reiced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Abrnedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first tine after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of.  this Full Bench the fact that Union 

of India has, challenged the decision of the Ernakularn Bench in 

SIP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforned us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulajn Bench. 

' It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this ketch 

of cases that we should defer consideration of all these cases 

and await the authoritative pro ouncement of the Suprane Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND S(XS 

V. AMaJJL MANIR7I PATJ AND CYflIERS. That was a case in which 

the Gujarath High Court had disrnisseci the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

ending there. It is in these circuiistances that the Supreme 

that the course adopted by the High Court was 

[ 	it cori<3 \and that if the High Court thought that the point 
- ( 

La1seYy) th appellants was the same as was pending in the Sup-
)J 

Ceme cpd4/t ought to have stayed the hearing of the writ pet!- \\ 	---.------', ç;v/ pG , 
the Suprene Court disposed of the other matters. 

III 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribenal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an 	appeal. is pending before the Sup- 

rema Court in which the validity of a particular statutory provi- 

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are cnrned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to carutation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tile 

dispose of these cases in the light of the decision of/ Ernak1arn 

Bench which has struck down the arnerànent to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsf however, 	it 

is maintained that the Principal Bench and the Zthrnedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahniedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1989 SC 1933 UNION OF INDIA 

MW AOTiiER v. JAGHUBIR SINGH AND OTHERS wherein it is observed: 

'We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in- order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court.' 	 - 

If only the respondents had fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahìiiedabad 

liench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the ErnakulaLn Bench which had the competence 

to do so. Tne respondents are now trying to take advantage 

of the failure on their part of performing their duty of-placing 

th 

	

	ion of the Ernakulam Bench when similar cases came 

before the Principal Bench and Ah1nedabad 

If1e\\respondents  had acted fairly and diligently, 
yo 

would have been avoided. 

now examine the contention of the respondents 
'O 

'that ters of the Principal Bench and the Ahmedabad Bench 
that 

have the effect of declaring/the impugned amendment to tne -Rules 

,,,.to the extent that they. give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakularn Bench 

has held that under the proviso to Article 309 of the Constitu-

tion Lne President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to tne extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

theri as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAiW v. STATE OF UTTAR PRAiJESt{ reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep- 

tion. 	In Black's Law Dictionary, 5th Edition, it is.. stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In Fialsoury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of toinpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct.from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer's . 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahinedabad Bencn disposed of the applications before them the 

amendment givIng retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downtne statutory provision whicn has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Princtpal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 IJN1ON OF INDIA v. RAGIIUBIR SII4GH AND 

OTHERS - 

rjT'a statute is declared invalid in India it cannot 
ed unless constitutional sanction is obtained 

(.eretr -Ibya constitutional amendment or an appropriately 
thd1tieJ\sioii of the statute is enacted which accords 

cons'ciLLional prescription". 
t 	

)I 
can 	anu¼if not disputed that the Ernakulam Bench of the 

' Prbummcilws'cipetent to declare the impugned statutory provi-- 

sithiV 	as offending  Article 14 of the Constitution. The 

,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the'constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it; reversing the decision 

of the Ernakulam Bench, it is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna- 

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriam and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:-
\'_ 

A 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court ER. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seéni 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing' to 
the vast number of precedents, and the heterogeneous ways 
in waich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in'.the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Ragnubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmeda bad Bench have to be ignored and the Ernakulam Bench 

one should be regarded as holding the field as a 

4 'e 1' precedent 'in 

	

'q 4 	S1fär asçi)t

Cr 

 

As, 

	

lwl 	
j1 

*si sh 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under the proviso to 

regard to the validity of tne impugned rule in 

yes retrospective effect. 

Full Bench is not bound by either of the deci-

11 now examine as to which of the decisions lays 



ll2- 

Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is suDject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

charity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahinedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to tne same. What they have said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugnec amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the memners of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich tney were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 

f. 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979' onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retireuilent benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with. effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that. they became 

entitled to receive in. accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 'or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advefsely affected. The Principal Bench wnose decision has 

been followed by the Ahrnedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

.asmthe case may. We are toncerned with persons who retired 

and 4-12-1988 thereby earning a right to compu- 

f/Y 	ation 4-'ension in accordance with the statutory rules then 
q 
- 	c]ntoçc!e.)As1L)y the time they retired, revision of pay had come 
Cr 
4 	 -- 	- 	I? 

\> 	to fy$/ it is the revised pay and the running allowance 
JI 

\ 	su$'c 	a maximum of 75% of the revised pay and allowances 

that was required to be takemi into account. This ti ght wnicn 
,• 	 • 
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accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 757- to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahmeda-

uad Bench with great respect are wrong and that the decision 

of the Ernakulau Bench is right. The ErnaKulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

'1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as,  was in force 

uefore it was amended Dy iotification dated 

5-12-1988. 
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The 	arrears 	due 	to 	the 	applicants/L.Rs 	on 	the 

basis 	of 	the 	recomputation 	as 	aforesaid 	shall 

be calculated and paid. 

These 	directions 	shall 	be 	carried 	out 	within 

a period of three months from the date of receipt 

of the copy of this order. 

If 	the 	amounts 	due 	to 	the 	applicants/L.Rs 	are 

not 	paid 	within the 	prescribed time,  the amounts 

due shall be paid with interest at 127 per annum 

from 	the 	date 	of 	this 	order 	till 	the 	date 	of 

payment. 

The 	applicants 	shall 	be 	entitled 	to 	costs 	at 

the rate 	of Rs.500/- in respect of each applica- 

tion. 

e 	payment 	of 	pension 	and 	retirement 	benefits 

- 	the aforesaid directions shall stand regu- 

ccl 	ljd 	justed 	in 	accordance 	with 	the 	orders 
( 	/ftict ons as may be issued by the Supreme Court 

"Z 	No.10373/90 	against 	the 	decision 	of 	the 
of 	the 	fribunal 	in 	Application 

69/88. 
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